
Dak Register For Month Starting on 01/02/2023 

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section 

Head) 

Diar

y 

No.  

Date 

of 

Recei

pt 

No./Name of 

Document Received 
Source  

Particulars  

of documents 

Section  

to 

which 

sent 

Name 

Ac

tio

n 

Ta

ke

n  

Li

n

k 

Fi

le 

434/

202

3 

01/02

/2023 

F.NO.HQ-PPI03/3/2023-

PP_1 DT 24/1/2023 

SSC HQ 

P&P-I 

Reporting 

vacancies of 

CGL 

Examination 

2023-reg 

Admini

stration 

Section 
   

435/

202

3 

01/02

/2023 

F.NO.A-19012/143/2021-

UDIDAI/101 DT 

31/1/2023 

RAJEEV 

SHARMA, 

DY. 

DIRECTOR 

(HR) 

Forwarding of 

application in 

r/o Sh. Satish 

Kumar 

Bargujar, SO, 

UIDAI for the 

post of 

Administrative 

officer in the 

Telecom 

Dispute 

Settlement 

Appellate 

Tribunal(TDS

AT), New 

Delhi on 

deputation 

Basis- 

Admini

stration 

Section 
   

436/

202

3 

01/02

/2023 
NIL DT 31/1/2023 

DEVENDER 

(UDC) 

Leave 

application for 

one day CL on 

27/1/2023-reg 

Admini

stration 

Section 
   

437/

202

3 

01/02

/2023 
NIL DT 31/1/2023 

DEVENDER 

(UDC) 

Submission of 

update family 

details in the 

service book-

reg 

Admini

stration 

Section 
   

438/

202

01/02

/2023 
NIL DT 30/1/2023 

SANTOSH 

KUMAR 

Submission of 

joining report 

Admini

stration    



3 TIWARI, 

DR 

after EL-reg Section 

439/

202

3 

01/02

/2023 
NIL DT 17/1/2023 

REKHA 

SHEKHAW

AT, STENO-

I 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023-

reg 

Admini

stration 

Section 
   

440/

202

3 

01/02

/2023 
NIL 

ARCHANA, 

STENO-I 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023-

reg 

Admini

stration 

Section 
   

441/

202

3 

01/02

/2023 
NIL 

J.K. 

GOLAY, 

SPS 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023-

reg 

Admini

stration 

Section 
   

442/

202

3 

01/02

/2023 
NIL DT 31/1/2023 

RACHNA 

GUPTA, 

M(J) 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023-

reg 

Admini

stration 

Section 
   

443/

202

3 

01/02

/2023 
NIL DT 31/1/2023 

RANJU 

MADHRA, 

SPS 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023-

reg 

Admini

stration 

Section 
   

444/

202

3 

01/02

/2023 
NIL DT 31/1/2023 

PARMOD 

KUMAR, 

STENO. GR. 

I 

Leave 

application for 

28 & 29 Jan-

reg 

Admini

stration 

Section 
   

445/

202

3 

01/02

/2023 
NIL DT 30/1/2023 

HEMAMBI

KA R 

PRIYA, 

M(T), 

CESTAT, 

DELHI 

Leave 

application for 

CL from 10 to 

13 Feb, 2023-

reg 

Admini

stration 

Section 
   

446/ 01/02 F.NO. 2/23/RSC- ROHIT Entry in Admini
   



202

3 

/2023 UDC/CESTAT/CHD-2016 

DT 25/1/2023 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIGA

RH 

Service book 

for Extension 

of payment in 

r/o Ravi 

Choudhary, 

UDC-reg 

stration 

Section 

447/

202

3 

01/02

/2023 
NIL DT 30/1/2023 

RACHNA 

GUPTA, 

M(J) 

Leave 

application for 

2 days CL with 

station leave 

permission on 

6 and & Feb, 

2023-reg 

Admini

stration 

Section 
   

448/

202

3 

01/02

/2023 
NIL DT 1/2/2023 

POOJA , 

LDC 

Intimation for 

exam-reg 

Admini

stration 

Section 
   

449/

202

3 

01/02

/2023 
NIL DT 30/1/2023 

DHARMEN

DER, MTS 

Leave 

application on 

30/1/2023-reg 

Admini

stration 

Section 
   

450/

202

3 

01/02

/2023 

F.NO.01/CESTAT/BANG/

DMM DT 31/1/2023 

V.P.PANDE

Y, DR, 

CESTAT, 

BANGALO

RE  

Providing 

Laptop for hon. 

members-reg 
 

AR(co

mp)   

451/

202

3 

01/02

/2023 
NIL DT 1/2/2023 

P.DINESHA

, M(J) 

Mothly 

Statement for 

the months of 

Jan.-2023-reg 

PA 
   

452/

202

3 

01/02

/2023 
NIL  DR,CR 

Cause list for 

2/2/23 
PA 

   

453/

202

3 

01/02

/2023 
NIL DT 25/1/2023 

CESTAT, 

MUMBAI 

(ADMN) 

request for 

financial 

sanction for Rs. 

3,89,000/- 

towards 

purchase of 

ACs & 

Desktops-reg 

Admini

stration 

Section 

AR(co

mp)/ 

CT 
  

454/

202

3 

02/02

/2023 
NIL DT 31/1/2023 

VED 

PRAKASH 

CHUG, 

COURT 

Medical 

Reimbursement 

claim-reg 

Admini

stration 

Section 
   



MASTER 

455/

202

3 

02/02

/2023 
NIL DT 1/2/2023 

ARPIT 

JAIN, MTS 

Request for 

NOC-reg 

Admini

stration 

Section 
   

456/

202

3 

02/02

/2023 
NIL DT 1/2/2023 

SEEMA 

SADANA, 

SPS 

Leave 

application for 

CL on 

1/1/2023-reg 

Admini

stration 

Section 
   

457/

202

3 

02/02

/2023 
NIL DT 1/2/2023 

JITENDER, 

MTS 

Leave 

application for 

1 day EL on 

13/2/2023-reg 

Admini

stration 

Section 
   

458/

202

3 

02/02

/2023 
NIL DT 30/1/2023 

KRIPA 

SHANKAR, 

DR, 

MUMBAI 

Representation 

reg. anomalies 

in Off. Order 

dated 

11/9/2020-reg 

Admini

stration 

Section 
   

459/

202

3 

02/02

/2023 
NIL DT 20/1/2023 

POONAM 

GUJRAL, 

MUMBAI 

Grant of 

Family Pension 

of late Father 

Mr. B. B. 

Gujral-reg 

Admini

stration 

Section 
   

460/

202

3 

02/02

/2023 
NIL DT 23/1/2023 

ANIL G. 

SHAKKAR

WAR, M(T), 

CESTAT, 

MUMBAI 

Leave 

application for 

5 days EL from 

13/2/23 to 

17/2/23-reg 

Admini

stration 

Section 
   

461/

202

3 

02/02

/2023 
NIL DT 1/2/2023 

LALIT 

PRASAD 

PANT, SPS 

Joining report 

after availing 

leave 

Admini

stration 

Section 
   

462/

202

3 

02/02

/2023 
NIL 

AR(DDO), 

CESTAT, 

MUMBAI 

Last Pay 

certificate-reg 

Accoun

t 

Section 

Admini

stration 

section 
  

463/

202

3 

02/02

/2023 

F.NO.A-

19(1)/PERS.FILE/KS-

AR/2020 DTD 30/1/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Forwarding of 

pay fixation 

order-reg 

Accoun

t 

Section 
   

464/

202

3 

02/02

/2023 
NIL DT 1/2/2023 

CESTAT, 

CHANDIGA

RH 

Forwarding of 

pay fixation 

order in r/o Mr. 

S. S. Garg, 

M(J)-reg 

Accoun

t 

Section 
   



465/

202

3 

02/02

/2023 
NIL DT 1/2/2023 

SPS TO 

HON 

PRESIDENT

, CESTAT 

Reimburse 

claim towards 

hospitality in 

the office of 

President-reg 

Accoun

t 

Section 
   

466/

202

3 

02/02

/2023 
NIL DT 1/2/2023 

SPS TO 

HON 

PRESIDENT

, CESTAT 

Reimburse 

claim towards 

hospitality in 

the office of 

President for 

the month of 

January 2023-

reg 

Accoun

t 

Section 
   

467/

202

3 

02/02

/2023 
NIL DT 2/1/2023 

SPS TO 

HON 

PRESIDENT

, CESTAT 

Reimburse 

claim towards 

hospitality in 

the office of 

President for 

the month of 

December, 

2022-reg 

Accoun

t 

Section 
   

468/

202

3 

02/02

/2023 
NIL DT 1/12/2022 

SPS TO 

HON 

PRESIDENT

, CESTAT 

Reimburse 

claim towards 

hospitality in 

the office of 

President for 

the month of 

November, 

2022-reg 

Accoun

t 

Section 
   

469/

202

3 

02/02

/2023 
NIL DT 1/2/2023 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Permission for 

Pronouncement  

PA to 

Registr

ar 
   

470/

202

3 

02/02

/2023 
NIL DT 2/2/2023 

RAMESH 

NAIR, M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Jan., 

2023-reg 

PA to 

Registr

ar 
   

471/

202

3 

02/02

/2023 
NIL DT 1/2/2023 

S.S. GARG, 

M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Jan., 

2023-reg 

PA to 

Registr

ar 
   



472/

202

3 

02/02

/2023 
NIL DT 1/2/2023 

R. 

MURALIDH

AR, M(J), 

CESTAT, 

KOLKATA 

Monthly 

Disposal 

Statement of 

Appeal of Jan., 

2023-reg 

PA to 

Registr

ar 
   

473/

202

3 

02/02

/2023 
NIL 

REKHA 

SHEKHAW

AT, STENO-

I 

Monthly 

Disposal 

Statement of 

Appeal of 

Jan.2023 (For 

President)-reg 

PA 
   

474/

202

3 

03/02

/2023 
NIL DT 2/2/2023 

JITENDER, 

MTS 

Request to 

cancel leave on 

13/2/2023-reg 

Admini

stration 

Section 
   

475/

202

3 

03/02

/2023 

F.NO.PF/CESTAT/MUM/

ADMN/VF/2021 DT 

1/2/2023 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

Permission to 

appear in 

document 

verification, 

NOC for the 

post of Senior 

Clerk Cum 

Typist (Level-

5)-reg 

Admini

stration 

Section 
   

476/

202

3 

03/02

/2023 
NIL DT 2/2/2023 

MR. V. S. 

RAO, M(T), 

CESTAT, 

CHENNAI 

Leave 

application for 

one day CL on 

10/2/2023-reg 

Admini

stration 

Section 
   

477/

202

3 

03/02

/2023 
NIL 

DR, 

CESTAT, 

AHMEDAB

AD 

Certificate of 

assumption of 

charge in r/o C. 

L. Mahar, 

M(T)-reg 

Admini

stration 

Section 
   

478/

202

3 

03/02

/2023 
NIL 

DR, 

CESTAT, 

AHMEDAB

AD 

Certificate of 

assumption of 

charge in r/o 

Somesh Arora, 

M(J)-reg 

Admini

stration 

Section 
   

479/

202

3 

03/02

/2023 
NIL DT 30/1/2023 

P.K.CHOUD

HARY, 

MEMBER(J) 

Joining report 

after availing 

leave-reg 

Admini

stration 

Section 
   

480/

202

3 

03/02

/2023 

CESTAT/AHMD/MJ(PER

S)/32 DT 27/1/2023 

RAMESH 

NAIR, M(J) 

Details of 

investment/Rec

eipts/Payments 

Admini

stration 

Section 
   



transaction of 

more than Rs. 1 

Lakh -1 Oct. 

2022 to 31 

Dec. 2022-reg 

481/

202

3 

03/02

/2023 
NIL 

JASBIR 

SINGH, 

COURT 

MASTER 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023-

reg 

Admini

stration 

Section 
   

482/

202

3 

03/02

/2023 

F.NO.18(1)/MISC/CESTA

T/ALD/2015-PART IV DT 

30/1/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023-

reg(For Staff) 

Admini

stration 

Section 
   

483/

202

3 

03/02

/2023 

F.NO.CESTAT/AHD/M(J)

/2022/31 DT 30/1/2023 

RAMESH 

NAIR, M(J) 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023-

reg 

Admini

stration 

Section 
   

484/

202

3 

03/02

/2023 

F.NO.C-19/M-

IMMOVABLE 

PROPERTY/2009 DT 

31/1/2023 

MOHINDER 

SINGH,DR 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023-

reg (For staff) 

Admini

stration 

Section 
   

485/

202

3 

03/02

/2023 

F.NO. 

74/PERSN/CESTAT/KOL

/2023/25 DT 30/1/2023 

T. K. 

SARKAR, 

DR, 

CESTAT, 

KOLKATA 

Forwarding of 

Service Book 

of Sh. R. 

Muralidhar, 

MJ)-reg 

Admini

stration 

Section 
   

486/

202

3 

03/02

/2023 

F.NO.44/ESH/DR/CESTA

T/KOL/2016/26 DT 

31/1/2023 

T. K. 

SARKAR, 

DR, 

CESTAT, 

KOLKATA 

Provision of 2 

SPSs and 

Stenos-Gr.I & 

Gr.II-reg 

Admini

stration 

Section 
   

487/

202

3 

03/02

/2023 
NIL 

ASHOK 

JINDAL, 

MEMBER(J)

, CESTAT, 

KOLKATA 

Leave 

application-reg 

Admini

stration 

Section 
   



488/

202

3 

03/02

/2023 

F.NO.A-

38(1)/RETIREMENT/BSL

-HC/CESTAT/CHE/2022 

DT 2/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Request to 

issue of 

Vigilance 

Certificate-reg 

Admini

stration 

Section 
   

489/

202

3 

03/02

/2023 

F.NO.G(19)/(1)CESTAT/P

AY FIXATION /2015 

DTD 2/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Vetting up and 

Verification of 

Pay Fixation 

Orders-reg 

Admini

stration 

Section 
   

490/

202

3 

03/02

/2023 

CESTAT/AHD/NEW 

OFFICE 

PREMISES/06/2016-II/32 

DT 31/1/2023 

P. 

PRASANNA

, 

TECHNICA

L OFFICER 

Advance 

payment to be 

paid by way of 

cheque of Rs. 

4,50,000/- for 

furnishing one 

room for newly 

recruited 

member in r/o 

CESTAT, 

Ahmedabad-

reg 

Accoun

t 

Section 
   

491/

202

3 

03/02

/2023 

D.NO.628/2020/SEC-

XVII-A DT 25/1/2023 

AR, 

SUPREME 

COURT OF 

INDIA 

CIVIL 

APPEAL NOs. 

416,417 and 

418 of 2023-

reg 

DR(J) 
   

492/

202

3 

03/02

/2023 
NIL 

VAIBHAV 

SINGH, 

ADV 

Appeal No. 

C/51712/2021-

CU(DB) 

DR(J) 
   

493/

202

3 

03/02

/2023 
NIL DT 3/2/2023 

P.V.SUBBA 

RAO, 

MEMBER(T

) 

Representation 

by P. V. Subba 

Rao-reg 

Admini

stration 

Section 
   

494/

202

3 

03/02

/2023 

F.NO.PF/CESTAT/MUM/

ADMIN/MMP/2023 DT 

3/2/2023 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

Forwardibg of 

joining re[ort 

of Sh. M. M. 

Parthiban, 

M(T) in 

CESTAT, 

Mumbai-reg 

Admini

stration 

Section 
   

495/

202

3 

03/02

/2023 
NIL DT 3/2/2023 

P&P-II 

SECTION, 

SSC 

Holding of 

webinar on 

Reporting of 

vacancies and 

matters related-

Admini

stration 

Section 
   



reg 

496/

202

3 

03/02

/2023 
NIL DT 27/1/2023 

SANJIV 

SRIVASTA

VA, 

MEMBER(T

) 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023-

reg 

Admini

stration 

Section 
   

497/

202

3 

03/02

/2023 
NIL DT 3/2/2023 

SANJU W/O 

SOMBIR 

Payment for 

medical 

advance-reg 

Admini

stration 

Section 
   

498/

202

3 

03/02

/2023 
NIL 

HEMAMBI

KA R 

PRIYA, 

M(T), 

CESTAT, 

DELHI 

Request for 

MHA Card-reg 

Admini

stration 

Section 
   

499/

202

3 

03/02

/2023 

F.NO.G-25014/CCA/IAW 

HQ/VETTING OF PAY 

FIXATION/2022-23 DT 

30/1/2023 

ACCOUNT 

OFFICER, 

IAW 

Pay Fixation in 

r/o Sh. Dheeraj 

Lal, Court 

Master0reg 

Admini

stration 

Section 
   

500/

202

3 

03/02

/2023 

F.NO.PF/CESTAT/MUM/

ADMN/AGS/2023/67 DT 

31/1/2023 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

Forwarding of 

Service Book 

of Sh. A. G. 

Shakkarwar, 

M(T)-reg 

Admini

stration 

Section 
   

501/

202

3 

03/02

/2023 

F.NO.11/CESTAT/HYD/A

DMIN/15/21 DT 

30/1/2023 

T.VISWA 

PRAKASH, 

DR, 

CESTAT, 

HYDERAB

AD 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023 

(For Staff)-reg 

Admini

stration 

Section 
   

502/

202

3 

03/02

/2023 

F.NO.A-

19/PERS.FILE/KS-

AR/CHE/2022 DT 

31/1/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Clarification 

reg. House 

rent-reg 

Admini

stration 

Section 
   

503/

202

3 

03/02

/2023 

F.NO.4/4/PERS/KAMAL

A/ADMN/CHD-2018 DT 

31/1/2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIGA

RH 

Forwarding of 

option form 

reminder letter 

dated 

30/1/2023 

submitted by 

kamala, SPS-

reg 

Admini

stration 

Section 
   



504/

202

3 

03/02

/2023 

F.NO.4/4/PERS/KAMLA/

ADMN/CHD-2018-II DT 

30/1/2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIGA

RH 

Request for 

updation of 

leave record of 

Smt. Kamala, 

SPS in Service 

Book-reg 

Admini

stration 

Section 
   

505/

202

3 

03/02

/2023 
NIL DT 3/2/2023 

DOROTHY 

JOSEPH, 

STENO 

GRADE I 

Joining report 

after availing 

leave 

Admini

stration 

Section 
   

506/

202

3 

03/02

/2023 
NIL DT 3/2/2023 

SHANKER 

PRASAD 

MOHANTY, 

MTS 

Intimation of 

Govt. 

Accommodatio

n-reg 

Admini

stration 

Section 
   

507/

202

3 

03/02

/2023 
NIL DT 3/2/2023 

P.A. 

AUGUSTIA

N, M(J), 

CESTAT, 

BANGALO

RE 

Seeking station 

leave 

permission-reg 

Admini

stration 

Section 
   

508/

202

3 

03/02

/2023 
NIL DT 2/2/2023 

HEMAMBI

KA R 

PRIYA, 

M(T), 

CESTAT, 

DELHI 

Leave 

application 

from 14/5/2023 

to 9/6/2023 to 

travel abroad-

reg 

DR(J) 

Admini

stration 

section 
  

509/

202

3 

03/02

/2023 
NIL DT 3/2/2023 

KAMLA, 

MTS 

Submission of 

details of 

family and 

form no. 01 & 

form no. 08-reg 

Admini

stration 

Section 
   

510/

202

3 

03/02

/2023 
NIL DT 3/2/2023 

KRISHAN 

KUMAR, 

UDC/CASHI

ER 

Permission to 

follow up 

treatment in r/o 

wife-reg 

Admini

stration 

Section 
   

511/

202

3 

03/02

/2023 
NIL DT 3/2/2023 

SEEMA 

SADANA, 

SPS 

Leave 

application for 

8 days EL from 

22/2/2023 to 

1/3/2023-reg 

Admini

stration 

Section 
   

512/

202

03/02

/2023 
NIL  

SANGEETA 

MALHOTR

Statement of 

immovable 

Admini

stration    



3 A, COURT 

MASTER 

property for the 

year 2020 as on 

1st Jan, 2022-

reg 

Section 

513/

202

3 

03/02

/2023 
NIL 

SANGEETA 

MALHOTR

A, COURT 

MASTER 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023-

reg 

Admini

stration 

Section 
   

514/

202

3 

03/02

/2023 
NIL DT 3/2/2023 

DIKSHA 

SINGH, 

STENO-I 

Intimation to 

purchase 

property -reg 

Admini

stration 

Section 
   

515/

202

3 

03/02

/2023 
NIL DT 1/2/2023 

BHAVNA 

SINGH, 

UDC 

Medical 

Reimbursement 

claim 

Admini

stration 

Section 
   

516/

202

3 

03/02

/2023 
NIL DT 2/2/2023 

BHAVNA 

SINGH, 

UDC 

Medical 

Reimbursement 

claim for 

mother-reg 

Admini

stration 

Section 
   

517/

202

3 

03/02

/2023 
NIL DT 3/2/2023 

SONAL 

GANWANI, 

ASST. 

SECTION 

OFFICER 

Vacancy 

Circular for 

selection to the 

post of member 

in CESTAT-

reg 

Admini

stration 

Section 
   

518/

202

3 

03/02

/2023 

F.NO.CESTAT/MUM/SPS

-AGS/2022/62 DT 

30/1/2023 

SPS TO 

M(T), 

MUMBAI 

Forwarding of 

Medical fitness 

certificate-reg 

Admini

stration 

Section 
   

519/

202

3 

03/02

/2023 
NIL DT 3/2/2023 

KRISHAN 

KUMAR, 

UDC/CASHI

ER 

Ex-post facto 

permission for 

IVF treatment 

of his wife-reg 

Admini

stration 

Section 
   

520/

202

3 

03/02

/2023 
NIL DT 31/1/2023 

RAKESH 

KUMAR 

VERMA, 

UDC 

Leave 

application on 

30/1/2023 

Admini

stration 

Section 
   

521/

202

3 

03/02

/2023 

F.NO.01/CESTAT/BANG/

DMM DT 31/1/2023 

V.P.PANDE

Y, DR, 

CESTAT, 

BANGALO

RE  

Providing 

Laptop for hon. 

members-reg 
 

AR(co

mp)   

522/ 03/02 NIL DT 3/2/2023 KRIPA Submission of DR(J) 
   



202

3 

/2023 SHANKAR, 

DR, 

MUMBAI 

monthly 

statement for 

the month of 

Jan. 2023-reg 

523/

202

3 

03/02

/2023 
NIL  

RANJAN 

MEHTA, 

ADV 

Hindustan 

Coca Cola 

Beverages P. 

Ltd. vs. 

Commissioner 

of Income tax-

reg 

DR(J) 
   

524/

202

3 

03/02

/2023 
NIL  

RANJAN 

MEHTA, 

ADV 

Appeal against 

OIO/OIA: JAI-

EXCUS-

000COM-15-

16-19-29 dt 

31/5/2019-reg 

DR(J) 
   

525/

202

3 

03/02

/2023 
NIL  

RANJAN 

MEHTA, 

ADV 

Appeal against 

OIO/OIA: JAI-

EXCUS-

000COM-15-

16-19-29 dt 

31/5/2019-reg 

DR(J) 
   

526/

202

3 

03/02

/2023 
NIL DT 2/2/2023 

GOVIND, 

PA TO M(J), 

CESTAT, 

CHANDIGA

RH 

Correction in 

the uploaded 

Appeal 

PA to 

Registr

ar 
   

527/

202

3 

03/02

/2023 
NIL  

SANJIV 

SRIVASTA

VA, 

MEMBER(T

) 

Monthly 

Disposal 

Statement of 

Appeal of Jan 

2023-reg 

PA 
   

528/

202

3 

03/02

/2023 
NIL DT 2/2/2023 

SOMESH 

ARORA, 

M(J), 

CESTAT, 

AHMEDAB

AD 

Monthly 

Disposal 

Statement of 

Appeal of Jan 

2023-reg 

PA 
   

529/

202

3 

03/02

/2023 
NIL DT 2/2/2023 

MUKESH 

GUPTA, 

DR,CESTAT 

Office order dt 

2/2/2023 
PA 

   

530/ 03/02 NIL DR,CR, Cause list  PA 
   



202

3 

/2023 CESTAT, 

NEW 

DELHI 

531/

202

3 

06/02

/2023 
NIL DT 3/2/2023 

RACHNA 

GUPTA, 

M(J) 

Representation 

by Ms. Rachna 

Gupta-reg 

Admini

stration 

Section 
   

532/

202

3 

06/02

/2023 
NIL DT 3/2/2023 

VED 

PRAKASH 

CHUG, 

COURT 

MASTER 

Leave 

application for 

5 days EL from 

6 Feb. to 10 

Feb, 2023-reg 

Admini

stration 

Section 
   

533/

202

3 

06/02

/2023 

F.NO.A-

24(2)/LEAVE.FILE/SBP-

AR/CESTAT/CHE/2022 

DT 3/2/2022 

MOHINDER 

SINGH,DR 

Forwarding of 

leave 

application in 

r/o B. Suja 

Pillai, AR-reg 

Admini

stration 

Section 
   

534/

202

3 

06/02

/2023 
NIL DT 3/2/2023 

TEJO SHRI, 

STENO GR-

I 

Leave 

application for 

4 days EL from 

14/2/2023 to 

17/2/2023-reg 

Admini

stration 

Section 
   

535/

202

3 

06/02

/2023 
NIL DT 25/1/2023 

AJAY 

SHARMA, 

M(J) 

Leave 

application for 

CL on 

27/1/2023-reg 

Admini

stration 

Section 
   

536/

202

3 

06/02

/2023 

F.NO.CESTAT/AHD/PER

/66/2012/33 DT 20/1/2022 

RAJU, M(T), 

CESTAT, 

AHMEDAB

AD 

Permission for 

construction of 

his own 

property-reg 

Admini

stration 

Section 
   

537/

202

3 

06/02

/2023 
NIL DT 25/1/2023 

C. J. 

MATHEW, 

M(T), 

MUMBAI 

Permission for 

Pronouncement  

PA to 

Registr

ar 
   

538/

202

3 

06/02

/2023 
NIL DT 3/2/2023 

SULEKHA 

BEEVI C.S, 

M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Jan 

2023-reg 

PA to 

Registr

ar 
   

539/

202

3 

06/02

/2023 

NO. 

PAO/REV/PENSION/202

2-23/2128/2129 DTD 

1/2/2023 

KAVITA 

KATHI, SR. 

ACCOUNTS 

OFFICER 

Family pension 

case of Ms. 

Poonam Gujral 

D/o Sh. B. B. 

Gujral-reg 

Admini

stration 

Section 
   



540/

202

3 

06/02

/2023 
NIL DT 3/2/2023 

DR, 

CESTAT, 

CHANDIGA

RH 

Seeking 

approval for 

sanction of 

amount of Rs. 

40,637/- 

(medical 

reimbursement)

-reg 

Accoun

t 

Section 
   

541/

202

3 

06/02

/2023 
NIL DT 3/2/2023 

SEEMA 

SADANA, 

SPS 

Correction in 

the uploaded 

Appeal 

PA to 

Registr

ar 
   

542/

202

3 

06/02

/2023 
NIL DT 2/2/2023 

S.R. 

MOKAL, 

SPS  

Correction in 

the uploaded 

Appeal 

PA to 

Registr

ar 
   

543/

202

3 

06/02

/2023 
NIL 

S.K.PATI, 

M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Jan, 

2023-reg 

PA 
   

544/

202

3 

06/02

/2023 
NIL 

MR. VASA 

SESHAGIRI 

RAO, M(T), 

CESTAT, 

CHENNAI 

Monthly 

Disposal 

Statement of 

Appeal of Jan. 

2023-reg 

PA 
   

545/

202

3 

06/02

/2023 
NIL  

DR,CR, 

CESTAT, 

NEW 

DELHI 

Cause list  PA 
   

546/

202

3 

06/02

/2023 
NIL DT 6/2/2023 

P. V. 

SUBBA 

RAO, M(T), 

HYDERAB

AD 

Forwarding an 

application for 

the post of 

M(J) by Ajay 

Sharma-reg 

Admini

stration 

Section 
   

547/

202

3 

06/02

/2023 
NIL DT 6/2/2023 

P.V.SUBBA 

RAO, 

MEMBER(T

) 

Forwarding of 

application for 

the post of 

M(J) by 

Rachna Gupta, 

M(J)-reg 

Admini

stration 

Section 
   

548/

202

3 

07/02

/2023 

F.NO.G-

19(1)/CESTAT/PAY 

FIXATION/2015 DT 

3/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

vetting of pay 

fixation in r/o 

Sh. Mohinder 

Singh, DR-reg 

Admini

stration 

Section 
   



549/

202

3 

07/02

/2023 
NIL DT 5/2/2023 

SUKHBIR 

SINGH, 

MTS 

Leave 

application for 

2 days CL on 9 

& 10 Feb, 

2023-reg 

Admini

stration 

Section 
   

550/

202

3 

07/02

/2023 
NIL DT 6/2/2023 

BUDH 

SAIN, MTS 

Joining report 

after availing 

leave 

Admini

stration 

Section 
   

551/

202

3 

07/02

/2023 
NIL DT 3/2/2023 

MR. P. A. 

AUGUSTIA

N, M(J), 

CESTAT, 

BANGALO

RE 

Request for 

station leave 

permission 

from 3 Feb 

afternoon to 6 

feb forenoon-

reg 

Admini

stration 

Section 
   

552/

202

3 

07/02

/2023 
NIL DT 24/1/2023 

MR. P. A. 

AUGUSTIA

N, M(J), 

CESTAT, 

BANGALO

RE 

Leave 

application for 

one day CL on 

27/1/2023-reg 

Admini

stration 

Section 
   

553/

202

3 

07/02

/2023 
NIL DT 3/2/2023 

ANIL 

CHOUDHA

RY, M(J) 

Request for 

private visits 

abroad-reg 

Admini

stration 

Section 
   

554/

202

3 

07/02

/2023 
NIL DT 6/2/2023 

HEERA 

LAL, TWD 

Leave 

application on 

7/2/2023-reg 

Admini

stration 

Section 
   

555/

202

3 

07/02

/2023 

F.NO.C-19/M-

IMMOVABLE 

PROPERTY/2009 DT 

01/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Forwarding 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023 in 

r/o Sh. Sashi 

Kumar Soni, 

Head Clerk--

reg 

Admini

stration 

Section 
   

556/

202

3 

07/02

/2023 

F.NO. 04/ 

CESTAT/HYD/TVP/21/26 

DT 2/2/2023 

T. VISWA 

PRAKASH, 

DR, 

HYDERAB

AD 

Forwarding of 

leave 

application -reg 

Admini

stration 

Section 
   

557/ 07/02 F.NO.9/1/PERS/S.S.G./M( ROHIT Forwarding od Admini
   



202

3 

/2023 J)/CHD-2023 DT 

01/2/2023 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIGA

RH 

pay fixation 

order along 

woth necessary 

documents in 

r/o Mr. S. S. 

Garg, M(J)-reg 

stration 

Section 

558/

202

3 

07/02

/2023 

CESTAT/AHD/PER/67/20

18/35 DT 2/2/2023 

UMA 

SHANKAR 

VERMA, 

DR, 

CESTAT, 

AHMEDAB

AD 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023 in 

r/o P. Prasanna, 

Tech.Officer-

reg 

Admini

stration 

Section 
   

559/

202

3 

07/02

/2023 

CESTAT/AHD/ADMN/17

/2012/39 DT 2/2/2023 

UMA 

SHANKAR 

VERMA, 

DR, 

CESTAT, 

AHMEDAB

AD 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023 

(for staff)-reg 

Admini

stration 

Section 
   

560/

202

3 

07/02

/2023 

F.NO.10.PERSN/CESTAT

/KOL/35 DT 2/2/2023 

T.K.SARKA

R, DR, 

CESTAT, 

KOLKATA 

Option for next 

date of 

increment 

consequent 

upon MACP 

granted from 

13/12/2021-reg 

Admini

stration 

Section 
   

561/

202

3 

07/02

/2023 
NIL 

JAGMANT 

KUMAR 

Willingness to 

join as LDC in 

CESTAT-reg 

Admini

stration 

Section 
   

562/

202

3 

07/02

/2023 

F.NO.A-

20(1)/PERS.FILE/SKS-

UDC/CESTAT/CH/2022 

DT 1/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Forwarding of 

intimation 

regarding 

purchase of 

flat-reg 

Admini

stration 

Section 
   

563/

202

3 

07/02

/2023 
NIL DT 6/2/2023 

HARSHITA 

PANDEY, 

AR 

Permission to 

leave the 

headquarters to 

appear for UP 

judicail service 

in Agra-reg 

Admini

stration 

Section 
   

564/

202

07/02

/2023 

F.NO.74/PERSN/CESTAT

/KOL/2023/30 DT 

T.K.SARKA

R, DR, 

Forwarding of 

pay fixation of 

Admini

stration    



3 2/2/2023 CESTAT, 

KOLKATA 

Sh. R. R. 

Muralidhar, 

M(J)-reg 

Section 

565/

202

3 

07/02

/2023 
NIL DT 2/2/2023 

ASHOK 

JINDAL, 

MEMBER(J)

,KOLKATA 

Leave 

application 

Admini

stration 

Section 
   

566/

202

3 

07/02

/2023 

F.NO.75/PERSN/CESTAT

/KOL/2023/31 DT 

2/2/2023 

T.K.SARKA

R, DR, 

CESTAT, 

KOLKATA 

Forwarding of 

Service book in 

r/o Sh. Ashok 

Jindal, M(J)-

reg 

Admini

stration 

Section 
   

567/

202

3 

07/02

/2023 
NIL DT 1/2/2023 

S.S. GARG, 

M(J), 

CHANDIGA

RH 

Subscription of 

NPS-reg 

Accoun

t 

Section 
   

568/

202

3 

07/02

/2023 

F.NO.21/CESTAT/HYD/

M-STAT/15/24 DT 

1/12/2023 

DR, 

CESTAT, 

HYDERAB

AD 

Monthly 

Statement of 

Appeal of 

Jan.2023-reg 

DR(J) 
   

569/

202

3 

07/02

/2023 
NIL DT 31/1/2023 

JAI HIND 

BIDI 

UTPADAK 

UDYOG, 

NASHIK 

Application for 

Restoration of 

Appeal-reg 

DR(J) 
   

570/

202

3 

07/02

/2023 

F.NO.17(1)/MS.CESTAT/

ALD/2018-19 DT 

1/2/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Monthly 

Statement of 

Appeal of Jan. 

2023 

DR(J) 
   

571/

202

3 

07/02

/2023 

F.NO.17(1)/MS/CESTAT/

ALD/2018-19 DTD 

01/02/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Bench wise 

disposal of 

cases during 

month of Jan. 

2023-reg 

DR(J) 
   

572/

202

3 

07/02

/2023 

F.NO.17(1)/MS/CESTAT/

ALD/2018-19 DTD 

01/02/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Pendency of 

Single Member 

Bench cases 

DR(J) 
   



573/

202

3 

07/02

/2023 

CESTAT/HYD/M(T)/2022

/45 DT 2/2/2023 

RAJU, M(T), 

CESTAT, 

AHMEDAB

AD 

Monthly 

Disposal 

Statement of 

Appeal of Jan. 

2023 

PA 
   

574/

202

3 

07/02

/2023 
NIL DT 6/2/2023 

SONAL 

GANWANI, 

ASST. 

SECTION 

OFFICER 

Claimfor 

honorarium by 

inquiry and 

Presenting 

Officer-reg 

Admini

stration 

Section 
   

575/

202

3 

07/02

/2023 
NIL DT 6/2/2023 SSC, SR 

Filling up of 02 

vacancies of 

Court Master 

post in 

CESTAT-reg 

Admini

stration 

Section 
   

576/

202

3 

07/02

/2023 
NIL DT 6/2/2023 

S N 

CHAMARI

A 

Application for 

seeking 

information 

under section 

6(1) RTI Act 

2005 and 

payment of 

prescribed fee-

reg 

CPIO 
   

577/

202

3 

08/02

/2023 
NIL  

DR, 

CESTAT, 

CHANDIGA

RH 

Seeking 

approval for 

rent bill-reg 

Admini

stration 

Section 
   

578/

202

3 

08/02

/2023 

CESTAT/AHD/PAY 

FIXATION/11/2016/68 

DT 7/2/2023 

UMA 

SHANKAR 

VERMA, 

DR, 

CESTAT, 

AHMEDAB

AD 

Verifiaction of 

pay fixation 

order in r/o Mr. 

Somesh Arora, 

M(J)-reg 

Admini

stration 

Section 
   

579/

202

3 

08/02

/2023 
NIL DT 7/2/2023 

SSC 

PORTAL 

SSC Portal Id 

and password-

reg 

Admini

stration 

Section 
   

580/

202

3 

08/02

/2023 
NIL DT 7/2/2023 

SHARDDH

A MISHRA, 

STENO. GR. 

II  

Leave 

application for 

3 days CL from 

8/2/23 to 

10/2/23-reg 

Admini

stration 

Section 
   



581/

202

3 

08/02

/2023 

F.NO.23(1)/DR-

LDC/CESTAT/ADMN-

2023 DT 23/1/23 

PRIYANSH

U KUMAR 

Attestation 

form with other 

documents-reg 

Admini

stration 

Section 
   

582/

202

3 

08/02

/2023 

F.NO 

CESTAT/AHD/PER/66/20

21/70 DT 7/2/2023 

RAJU, M(T), 

CESTAT, 

AHMEDAB

AD 

request for CL 

modification-

reg 

Admini

stration 

Section 
   

583/

202

3 

08/02

/2023 

F.NO.CESTAT/AHD/PER

/66/2021/68 DT 7/2/2023 

RAJU, M(T), 

CESTAT, 

AHMEDAB

AD 

Permission to 

avail EL and 

leave the HQs-

reg 

Admini

stration 

Section 
   

584/

202

3 

08/02

/2023 
NIL DT 2/2/23 

MR. VASA 

SESHAGIRI 

RAO, M(T), 

CESTAT, 

CHENNAI 

Leave 

application for 

CL on 

10/2/2023-reg 

Admini

stration 

Section 
   

585/

202

3 

08/02

/2023 
NIL DT 3/2/2023 

P.K.CHOUD

HARY, 

MEMBER(J) 

Leave 

application for 

CL with station 

leave 

permissione-

reg 

Admini

stration 

Section 
   

586/

202

3 

08/02

/2023 
NIL DT 1/2/2023 

ASHOK 

JINDAL, 

MEMBER(J)

, CESTAT, 

KOLKATA 

Permission to 

visit Japan-reg 

Admini

stration 

Section 
   

587/

202

3 

08/02

/2023 
NIL DT 6/2/2023 

RANJU 

MADHRA, 

SPS 

Leave 

application for 

one day CL 0n 

6/2/23-reg 

Admini

stration 

Section 
   

588/

202

3 

08/02

/2023 
NIL  

GAJENDRA 

SINGH, 

HEAD 

CLERK 

Leave 

application for 

2 days EL on7 

& 8 Feb-reg 

Admini

stration 

Section 
   

589/

202

3 

08/02

/2023 
NIL 

ASHOK 

KUMAR, 

MTS 

Joining report 

after availing 

leave-reg 

Admini

stration 

Section 
   

590/

202

3 

08/02

/2023 
NIL DT 7/2/2023 

CESTAT, 

CHENNAI 

Vetting of pay 

fixation of Sh. 

V. S. Rao, 

M(T)-reg 

Admini

stration 

Section 
   

591/ 08/02 NIL DT 7/2/2023 CESTAT, Revision of pay Admini
   



202

3 

/2023 CHENNAI fixation order 

of Sh. 

Mohinder 

Singh-reg 

stration 

Section 

592/

202

3 

08/02

/2023 
NIL 

ANIL 

KUMAR, 

MTS 

Claim for 

education 

allowance-reg 

Admini

stration 

Section 
   

593/

202

3 

08/02

/2023 
NIL DT 7/2/23 

SEEMA 

SADANA, 

SPS 

MTNL bill 

reimbursement 

for M(T)-reg 

Accoun

t 

Section 
   

594/

202

3 

08/02

/2023 
NIL  

REKHA 

SHEKHAW

AT, STENO-

I 

Monthly 

Disposal 

Statement of 

Appeal of Jan. 

2023 (For 

President)-reg 

PA 
   

595/

202

3 

08/02

/2023 
NIL 

P.K.CHOUD

HARY, 

MEMBER(J) 

Monthly 

Disposal 

Statement of 

Appeal of Jan 

2023 

PA 
   

596/

202

3 

08/02

/2023 
NIL 

ASHOK 

JINDAL, 

MEMBER(J)

, CESTAT, 

KOLKATA 

Monthly 

Disposal 

Statement of 

Appeal of Jan 

2023 

PA 
   

597/

202

3 

08/02

/2023 

F.NO./CESTAT/PF/MUM/

SS/2018 DT 6/2/2023 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

Selection for 

the post of 

Member, 

CESTAT-reg 

Admini

stration 

Section 
   

598/

202

3 

08/02

/2023 
NIL DT 6/2/2023 

S.K.PATI, 

M(J) 

Request for 

forwarding 

application for 

the post of 

Judicial 

Member in 

CESTAT-reg 

Admini

stration 

Section 
   

599/

202

3 

08/02

/2023 
NIL DT 8/2/2023 

P.V.SUBBA 

RAO, 

MEMBER(T

) 

Application for 

the post of 

M(T)-reg 

Admini

stration 

Section 
   

600/ 08/02 NIL SANJIV Profarma for Admini
   



202

3 

/2023 SRIVASTA

VA, 

MEMBER(T

) 

applying for 

the post of 

M(T)-reg 

stration 

Section 

601/

202

3 

08/02

/2023 

F.NO. 11/27/2020-IFU-

III(PT.) DT 8/2/23 

PARWEEN 

KUMAR 

JHA, U. 

SEC. (IFU-

III) 

Office 

Memorandum 

dt 8/2/23-reg 

Admini

stration 

Section 
   

602/

202

3 

08/02

/2023 
NIL DT 7/2/2023 

PAWAN 

KUMAR 

SOLANKI, 

CSS 

OFFICER 

Online 

grievance No. 

CBOEC/E/202

2/07966 dt 

8/12/2022 of 

Sh. Rajesh 

Kumar-reg 

PA to 

Registr

ar 
   

603/

202

3 

08/02

/2023 
NIL  

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Monthly 

Disposal 

Statement of 

Appeal of Jan. 

2023 

PA 
   

604/

202

3 

08/02

/2023 
NIL DT 8/2/2023 

ARCHANA, 

STENO-I 

Correction in 

the uploaded 

Appeal 

PA to 

Registr

ar 
   

605/

202

3 

08/02

/2023 
NIL DT 1/2/2023 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Permission for 

Pronouncement  

PA to 

Registr

ar 
   

606/

202

3 

09/02

/2023 
NIL  

MS. BINU 

TAMTA, 

M(J), 

CESTAT, 

NEW 

DELHI 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023-

reg 

Admini

stration 

Section 
   

607/

202

3 

09/02

/2023 
NIL DT 2/2/2023 

STAPAL 

SINGH, 

LDC, 

MUMBAI 

Request for 

transfer to the 

neares 

CESTAT 

office, either at 

Chandigarh or 

Head Quarters-

reg 

Admini

stration 

Section 
   



608/

202

3 

09/02

/2023 

F.NO.CESTAT/MUM/AD

MIN/IP/2007/68 DT 

1/2/2023 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 

2023(For 

staff)-reg 

Admini

stration 

Section 
   

609/

202

3 

09/02

/2023 

F.NO.1/7/A.K/PERS/2015/

ADMN DT 3/2/2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIGA

RH 

Request for 

admission in 

Swami 

Vivekanand 

Subharti 

University for 

Bachelors 

Degree through 

Distance 

education in r/o 

Sh. Arun 

Kumar, LDC-

reg 

Admini

stration 

Section 
   

610/

202

3 

09/02

/2023 

F.NO.44/ESH/DR/CESTA

T/KOL/16/38 DT 6/2/2023 

T.K.SARKA

R, DR, 

CESTAT, 

KOLKATA 

Pay fixation & 

vetting thereof-

reg 

Admini

stration 

Section 
   

611/

202

3 

09/02

/2023 

CESTAT/AHD/PER/18/20

22/42 DT 2/2/2023 

UMA 

SHANKAR 

VERMA, 

DR, 

CESTAT, 

AHMEDAB

AD 

Forwarding of 

EL application 

& joining 

report in r/o Sh. 

Uma Shanker 

Verma, DR-reg 

Admini

stration 

Section 
   

612/

202

3 

09/02

/2023 

F.NO.CESTAT/AHD/M(J)

/2022-23/40 DT 31/1/2023 

SOMESH 

ARORA, 

M(J), 

CESTAT, 

AHMEDAB

AD 

Statement of 

immovable 

property for the 

year 2022 as on 

1st Jan, 2023-

reg 

Admini

stration 

Section 
   

613/

202

3 

09/02

/2023 

F.NO.10/PERSN/CAL/CE

STAT/98 DT 7/2/2023 

T.K.SARKA

R, DR, 

CESTAT, 

KOLKATA 

Office Order dt 

7/2/2023-reg 

Admini

stration 

Section 
   

614/

202

3 

09/02

/2023 
NIL DT 8/2/2023 

D.M. 

MISRA, 

M(J), 

Leave 

application for 

3 days EL from 

Admini

stration 

Section 
   



CESTAT, 

BANGALO

RE 

6 to 8 Feb. 

2023-reg 

615/

202

3 

09/02

/2023 
NIL 

RAJESH 

KUMAR 

Original 

Application in 

the case of 

Rajesh Kumar 

vs. SSC-reg 

Admini

stration 

Section 
   

616/

202

3 

09/02

/2023 
NIL DT 8/2/2023 

SANDEEP, 

MTS 

Leave 

application on 

7/2/2023-reg 

Admini

stration 

Section 
   

617/

202

3 

09/02

/2023 
NIL 

ASHOK 

KUMAR 

Leave 

application for 

4 days EL from 

14 to 17 Feb. 

2023 -reg 

Admini

stration 

Section 
   

618/

202

3 

09/02

/2023 
NIL DT 7/2/2023 

SUSHMA 

RANI, MTS 

Joining report 

after availing 

leave-reg 

Admini

stration 

Section 
   

619/

202

3 

09/02

/2023 

F.NO.7(STAT)/CESTAT/

CAL/06 NIL DT 6/2/2023 

T. K. 

SARKAR, 

DR, 

CESTAT, 

KOLKATA 

Institution, 

Disposal and 

Pendency etc 

for the month 

of January 

2022-reg 

DR(J) 
   

620/

202

3 

09/02

/2023 
NIL  

ASHUTOSH 

UPADHYA

Y, ADV 

Synopsis in 

M/s Agro Phos 

India Ltd. Vs. 

Commissioner 

of CECS-reg 

DR(J) 
   

621/

202

3 

09/02

/2023 
NIL DT 8/2/2023 

SEEMA 

SADANA, 

SPS 

Request for 

new computer 

in Member (T) 

chamber-reg 

 

AR(co

mp)   

622/

202

3 

09/02

/2023 
NIL DT 8/2/2023 

SEEMA 

SADANA, 

SPS 

Reimburse 

claim for 

refreshments in 

r/o M(T)-reg 

Accoun

t 

Section 
   

623/

202

3 

09/02

/2023 
NIL 

S.K.MOHA

NTY M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Jan. 

2023 

PA 
   



624/

202

3 

09/02

/2023 

F.NO.11/18/2022-IFU-III 

DT 8/2/2023 

P K. JHA, Y. 

SEC. )IFU-

III) 

Final 

Requirement 

2022-23-reg 

Accoun

t 

Section 
   

625/

202

3 

09/02

/2023 
NIL DT 9/2/2023 

DR, 

CESTAT, 

BANGALO

RE 

Certificate of 

assumption of 

charge in r/o 

Mr. Pullela 

Nageswara 

Rao,M(T), 

CESTAT, 

Bangalore-reg 

Admini

stration 

Section 
   

626/

202

3 

09/02

/2023 
NIL DT 9/2/2023 

DR, 

CESTAT, 

BANGALO

RE 

Certificate of 

assumption of 

charge in r/o 

Ms. R. Bhagya 

Devi, M(T), 

CESTAT, 

Bangalore-reg 

Admini

stration 

Section 
   

627/

202

3 

10/02

/2023 

F.NO.13(1)/T&I/CESTAT/

ALLAHABAD/2015-

PART-II DT 8/2/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Sanction of Rs. 

9412/- for 

BSNL for the 

month of Jan. 

2023-reg 

Admini

stration 

Section 
   

628/

202

3 

10/02

/2023 
NIL DT 9/2/2023 

ASHOK 

JINDAL, 

MEMBER(J)

, CESTAT, 

KOLKATA 

Pensionary 

benefit from 

previous 

service-reg 

Accoun

t 

Section 

Admini

stration 

section 
  

629/

202

3 

10/02

/2023 
NIL DT 9/2/2023 

ASHOK 

JINDAL, 

MEMBER(J)

, CESTAT, 

KOLKATA 

Statement of 

immovable 

property for the 

year 2022 as on 

9th Feb., 2023-

reg 

Admini

stration 

Section 
   

630/

202

3 

10/02

/2023 
NIL DT 9/2/2023 

RAVI DUTT 

SHARMA, 

ACCOUNT

ANT 

Form of option 

to be submitted 

for pay fixation 

on promotion 

MACP-reg 

Accoun

t 

Section 

Admini

stration 

section 
  

631/

202

3 

10/02

/2023 
NIL DT 9/2/2023 

ANIL G. 

SHAKKAR

WAR, M(T), 

CESTAT, 

Creation of 

designation in 

EIS (PFMS) 

for new term 7 

Accoun

t 

Section 

Admini

stration 

section 
  



MUMBAI condition for 

the post of 

M(T) & M(J) 

in Tribunal-reg 

632/

202

3 

10/02

/2023 
NIL DT 8/2/2023 

S. K. PATI, 

M(J) 

Leave 

application for 

one day CL om 

13/2/2023-reg 

Admini

stration 

Section 
   

633/

202

3 

10/02

/2023 
NIL 10/2/2023 

SWAPNA 

A. NAIR, 

HEAD 

CLERK 

Leave 

application for 

10/2/2023-reg 

Admini

stration 

Section 
   

634/

202

3 

10/02

/2023 
NIL DT 9/2/2023 

P. 

DINESHA, 

M(J), 

CHENNAI 

Leave 

application for 

10/2/2023 with 

permission to 

leave station-

reg 

Admini

stration 

Section 
   

635/

202

3 

10/02

/2023 
NIL DT 9/2/2023 

TEJO SHRI, 

STENO GR-

I 

Permission to 

leave station 

from 14/2/2023 

to 19/2/2023-

reg 

Admini

stration 

Section 
   

636/

202

3 

10/02

/2023 
NIL DT 9/2/2023 

PARMOD 

KUMAR, 

STENO. GR. 

I 

Joining report 

after availing 

leave 

Admini

stration 

Section 
   

637/

202

3 

10/02

/2023 
NIL DT 9/2/2023 

JAGDISH 

CHAND, 

MTS 

Leave 

application for 

2 days CL on 6 

Feb & 10 Feb, 

2023-reg 

Admini

stration 

Section 
   

638/

202

3 

10/02

/2023 
NIL DT 7/2/2023 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Leave 

application for 

EL on 

13/2/2023 with 

permission to 

leave station 

from 10/2/2023 

to 13/2/2023-

reg 

Admini

stration 

Section 
   

639/

202

10/02

/2023 

C.NO. PR. 

COMMR./CH.N/SPS/2017 

M. M. 

PARTHIBA

Certificate of 

relinquishment 

Admini

stration    



3 DT 2/2/2023 N, M(T), 

MUMBAI 

of charge Section 

640/

202

3 

10/02

/2023 
NIL  

R. 

MURALIDH

AR, M(J), 

CESTAT, 

KOLKATA 

Summary of 

Assets-reg 

Admini

stration 

Section 
   

641/

202

3 

10/02

/2023 
NIL DT 7/2/2023 

PARMOD 

KUMAR, 

STENO. GR. 

I 

Leave 

application for 

EL-reg 

Admini

stration 

Section 
   

642/

202

3 

10/02

/2023 
NIL DT 8/2/2023 

NAVEEN 

KUMAR, 

UDC 

Leave 

application for 

one day CL on 

31/1/2023-reg 

Admini

stration 

Section 
   

643/

202

3 

10/02

/2023 
NIL DT 25/1/2023 

NAVEEN 

KUMAR, 

UDC 

Leave 

application for 

CL on 

27/1/2023-reg 

Admini

stration 

Section 
   

644/

202

3 

10/02

/2023 
NIL DT 6/2/2023 

HAVELLS 

INDIA LTD. 

Claim of 

interest in 

consequent to 

the Final Order 

No. 

52025/2018 -

reg 

DR(J) 
   

645/

202

3 

10/02

/2023 
NIL DT 9/2/2023 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Permission for 

Pronouncement  

PA to 

Registr

ar 
   

646/

202

3 

10/02

/2023 
NIL DT 9/2/2023 

SEEMA 

SADANA, 

SPS 

Correction in 

the uploaded 

Appeal 

PA to 

Registr

ar 
   

647/

202

3 

10/02

/2023 
NIL  

RACHNA 

GUPTA, 

M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Jan. 

2023 

PA 
   

648/

202

3 

10/02

/2023 
NIL 

P.V.SUBBA 

RAO, 

MEMBER(T

) 

Monthly 

Disposal 

Statement of 

Appeal of Jan. 

PA 
   



2023 

649/

202

3 

10/02

/2023 
NIL 

AJAY 

SHARMA, 

M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Jan. 

2023 

PA 
   

650/

202

3 

10/02

/2023 
NIL 

C.J. 

MATHEW, 

M(T),MUM

BAI 

Monthly 

Disposal 

Statement of 

Appeal of Jan. 

2023 

PA 
   

651/

202

3 

10/02

/2023 
NIL  

BINU 

TAMTA, 

M(J), 

CESTAT, 

DELHI 

Monthly 

Disposal 

Statement of 

Appeal of Jan. 

2023 

PA 
   

652/

202

3 

10/02

/2023 
NIL DR, CR 

Cause list for 

10 & 13 Feb-

reg 

PA 
   

653/

202

3 

10/02

/2023 
NIL DT 10/2/2023 

SONAL 

GANWANI, 

ASST. 

SECTION 

OFFICER 

Extension of 

joining in r/o 

Sh. A. K. 

Jyotishi, M(J)-

reg 

Admini

stration 

Section 
   

654/

202

3 

10/02

/2023 
NIL DT 10/2/2023 

SONAL 

GANWANI, 

ASST. 

SECTION 

OFFICER 

Extension of 

joining in r/o 

Sh. Rajeev 

Tandon, M(T)-

reg 

Admini

stration 

Section 
   

655/

202

3 

10/02

/2023 

F.NO. A-

19(1)/PERS.FILE/KS-

AR/CHE/2020 DT 

10/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Forwarding 

charge of 

assumption in 

r/o Sh. M. Ajit 

Kumar, M(T)-

reg 

Admini

stration 

Section 
   

656/

202

3 

10/02

/2023 
NIL DT 10/2/2023 

T.K.SARKA

R, DR, 

CESTAT, 

KOLKATA 

Forwarding 

charge of 

assumption in 

r/o Sh. K. 

Anpazhakan , 

M(T)-reg 

Admini

stration 

Section 
   

657/

202

10/02

/2023 
NIL DT 9/2/2023 

KULDEEP 

SINGH, 

Joining report 

after availing 

Admini

stration    



3 MTS leave-reg Section 

658/

202

3 

10/02

/2023 

F.NO.16(1)/ACCO&GH/C

ESTAT/ALLD/2015-

PART-II DT 8/2/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Sanction of Rs. 

32, 234/- 

(approved) for 

electricity bill 

for the month 

of January 

2023-reg 

Admini

stration 

Section 
   

659/

202

3 

10/02

/2023 

F.NO.39(1)/OUT 

SOURCE/MTS/CESTAT/

2016 DT 8/2/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Sanction of Rs. 

41,742/- 

(aaproved) for 

hiring two 

MTS in 

CESTAT, 

Allahabad-reg 

Admini

stration 

Section 
   

660/

202

3 

10/02

/2023 
NIL DT 9/2/2023 

TEJO SHRI, 

STENO GR-

I 

Reimburse 

claim for 

refreshment for 

the month oh 

January 2023-

reg-reg 

Accoun

t 

Section 
   

661/

202

3 

10/02

/2023 
NIL DR.CR 

Cause list for 

13/2/2023-reg 
PA 

   

662/

202

3 

13/02

/2023 
NIL DT 10/2/2023 

BUDH 

SAIN, MTS, 

CESTAT, 

NEW 

DELHI 

Joining Report 

after availing 

EL on 7/2/2022 

TO 9/2/23 -reg 

Admini

stration 

Section 
   

663/

202

3 

13/02

/2023 

F.NO.CESTAT/AHD/PER

/66/2018/46 DT 6/2/2023 

RAJU, 

MEMBER 

(T), 

CESTAT, 

AHMEDAB

AD 

Statement of 

immovable 

property for the 

year 2022-reg 

Admini

stration 

Section 
   

664/

202

3 

13/02

/2023 

REF. NO. 

CESTAT/MUM/SKM/202

3 DT 10/2/2023 

S. K. 

MOHANTY, 

M(J), 

CESTAT, 

MUMBAI 

Application for 

one day CL on 

13/2/2023-reg 

Admini

stration 

Section 
   

665/

202

3 

13/02

/2023 
NIL DT 10/2/2023 

ASHOK 

JINDAL, 

M(J), 

Station leave 

permission 

(SLP) from 10 

Admini

stration 

Section 
   



KOLKATA to 13 Feb, 

2023-reg 

666/

202

3 

13/02

/2023 

F.NO. 

76/PERSN/CESTAT/KOL

/2023 DT 10/2/2023 

K. 

ANPAZHA

KAN, M(T), 

KOLKATA 

Leave 

application 

with SLP from 

9/3/2023 to 

17/3/2023-reg 

Admini

stration 

Section 
   

667/

202

3 

13/02

/2023 
NIL DT 10/2/2023 

P. ANJANI 

KUMAR, 

M(T), 

CESTAT, 

CHANDIGA

RH 

Joining Report 

in CESTAT 

Chandigarh on 

10/2/2023-reg 

Admini

stration 

Section 
   

668/

202

3 

13/02

/2023 
NIL DT 10/2/2023 

CESTAT, 

CHANDIGA

RH 

forwarding of 

document in r/o 

P. Anjani 

Kumar, M(T)-

reg 

Admini

stration 

Section 
   

669/

202

3 

13/02

/2023 

F.NO.4(2)/PF/B.P/STENO

-II/CESTAT/ALD/2017 

DT 10/2/2023 

SWAPNIL 

TIWARI, 

AR, 

ALLAHAB

AD 

NOC in r/o 

Bhoopendra 

Kumr Patel, 

Steno-II-reg 

Admini

stration 

Section 
   

670/

202

3 

13/02

/2023 
NIL DT 10/2/2023 

POOJA, 

LDC 

Leave 

application for 

4 days from 6 

to 9 Feb, 2023-

reg 

Admini

stration 

Section 
   

671/

202

3 

13/02

/2023 

F.NO.7(STAT)CESTAT/C

AL/06/41 DT 6/2/2023 

T.K.SARKA

R, DR, 

CESTAT, 

KOLKATA 

Institution, 

Disposal and 

Pendency etc 

for the month 

of Jan. 2023-

reg 

DR(J) 
   

672/

202

3 

13/02

/2023 

F.NO.10/PERSN/CAL/CE

STAT/98 DT 7/2/2023 

T.K.SARKA

R, DR, 

CESTAT, 

KOLKATA 

Office order dt 

7/2/2023 reg. 

MACP 

Admini

stration 

Section 
   

673/

202

3 

13/02

/2023 

F.NO.CESTAT/MUM/PF/

PENSION?AS?SKP?72 

DT 6/2/2023 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

Vigilance 

clearance of 

Sh. S. K. Pati 

& Sh. Ajay 

Sharm-reg 

Admini

stration 

Section 
   



674/

202

3 

13/02

/2023 

F.NO.A-37012/1/2023-

AD.1C(CESTAT) DT 

6/2/2023 

S. 

BHOWMIC

K, US TO 

THE GOI 

Claim for 

honorarium ny 

inquiry officer 

and Presenting 

officer-reg 

Admini

stration 

Section 
   

675/

202

3 

13/02

/2023 
NIL DT 8/2/2023 KAILASH 

request for 

repartiation to 

Parent 

Department-reg 

Admini

stration 

Section 
   

676/

202

3 

13/02

/2023 
NIL DT 10/2/2023 

EIS 

HELPDESK 

creation of 

desigantion in 

EIS for new 

term 7 

condition for 

the post of 

Hon. M(T) & 

(J) in Tribunal-

reg 

Accoun

t 

Section 
   

677/

202

3 

13/02

/2023 

F.NO.CESTAT/MUM?AD

MN/2019/89 DT 

10/2/2023 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

Allocation of 

additonal fund 

under the OE 

head-reg 

Accoun

t 

Section 
   

678/

202

3 

13/02

/2023 

D.NO.10628/2018/SEC-

XVII-A DT 2/2/2023 

ASSIATAN

T 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CIVIL 

APPEAL 3880-

3881 of 2018-

reg 

DR(J) 
   

679/

202

3 

13/02

/2023 

D.NO.8768/2009/SEC-

XVII-A DT 2/2/2023 

ASSISTANT 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

CICIL 

APPEAL NO. 

6395 of 2009-

reg 

DR(J) 
   

680/

202

3 

13/02

/2023 
NIL DT 9/2/2023 

V. K. PURI, 

ADV. 

Post hearing 

submission-reg 
DR(J) 

   

681/

202

3 

13/02

/2023 
NIL  

ARVIND 

SHARMA. 

ADV. 

In the matter of 

M/ Sharma 

Steel Rolling 

Mills vs. 

Commissioner, 

DR(J) 
   



CGST, Jaipur-

reg 

682/

202

3 

13/02

/2023 

F.NO.50/2/2022-

AD.IC(CESTAT) DT 

6/2/2023 

S. 

BHOWMIC

K, US TO 

THE GOI 

Online 

grievance no. 

PMOPG/D/202

2/0174138 of 

Sh. Ritech 

Kumar Pandey-

reg 

PA 
   

683/

202

3 

13/02

/2023 

F.NO.A-50050/10/20-23-

CESTAT/DOR-DOR DT 

7/2/2023 

S. 

BHOWMIC

K, US TO 

THE GOI 

Grievance No. 

CBOEC/E/202

2/07966 dt 

8/1/2022 of Sh. 

Rajesh Kumar 

recieved 

through PG 

Portal 

regarding 

joinig the post 

of LDC in 

CESTAT-reg 

PA 
   

684/

202

3 

13/02

/2023 

NO. 

CESTAT/MUM/AGS/202

2 DT 9/2/2023 

ANIL G. 

SHAKKAR

WAR, M(T) 

Correction in 

the name of the 

Member in the 

office order 

dated 3/2/2023-

reg 

PA to 

Registr

ar 

Admini

stration 

Section 
  

685/

202

3 

13/02

/2023 
NIL DT 10/2/2023 

N. RAJA, 

SPS, 

CESTAT, 

BANGALO

RE 

Monthly 

Disposal 

Statement for 

January 2023-

reg 

PA 
   

686/

202

3 

13/02

/2023 
NIL DT 10/2/2023 

P.KATARIA

, PA 

Monthly 

Disposal 

Statement for 

January 2023-

reg 

PA 
   

687/

202

3 

13/02

/2023 
NIL 

ANIL G. 

SHAKKAR

WAR, M(T) 

Monthly 

Disposal 

Statement for 

January 2023-

reg 

PA 
   

688/

202

13/02

/2023 
NIL DT 10/2/2023 

SULEKHA 

BEEVI C. S., 

Leave 

application 

Admini

stration    



3 M(J), 

CESTAT, 

CHENNAI 

with SLP for 4 

days from 

21/2/2023 to 

24/2/2023-reg 

Section 

689/

202

3 

13/02

/2023 
NIL DT 13/2/2023 

SHANKER 

PRASAD 

MOHANTY, 

MTS, 

CESTAT, 

NEW 

DELHI 

Joining after 

availing CL for 

5 days-reg 

Admini

stration 

Section 
   

690/

202

3 

13/02

/2023 
NIL DT 13/2/2023 

HARSHITA 

PANDEY, 

ASSISTANT 

REGISTRA

R, CESTAT, 

NEW 

DELHI 

Withdrawal of 

ONE DAY 

CLON 

13/2/2023-

REGreg. 

Admini

stration 

Section 
   

691/

202

3 

13/02

/2023 
NIL DT 10/2/2023 

CUSTOMS 

DB, JAIPUR 

Filing of Misc. 

Application for 

EH in 

C/535/2007-reg 

DR(J) 
   

692/

202

3 

13/02

/2023 
NIL DT 10/2/2023 

C. J. 

MATHEW, 

M(T), 

CESTAT, 

MUMBAI 

Permission for 

pronouncement 

of order 

PA to 

Registr

ar 
   

693/

202

3 

13/02

/2023 
NIL DT 11/2/2023 

SN VERMA, 

ADV. 

Compalint 

regarding 

favoritism in 

appointing 

Counsel 

PA to 

Registr

ar 
   

694/

202

3 

14/02

/2023 

FILE NO. 

CESTAT/AHD/PER/66/20

21/70 DATED 07.02.2023 

RAJU, 

MEMBER 

(T), 

CESTAT, 

AHMEDAB

AD 

CL 

Modification 

Admini

stration 

Section 
   

695/

202

3 

14/02

/2023 
NIL DATED 13.02.2023 

DEVANAN

D, SCD 

4 days EL 

application 

from 14 to 17 

Feb 23 

Admini

stration 

Section 
   

696/ 14/02 FILE NO. RAJU, Permission to Admini
   



202

3 

/2023 CESTAT/AHD/PER/66/20

21/69 DATED 07.02.2023 

MEMBER 

(T), 

CESTAT, 

AHMEDAB

AD 

avail EL and 

leave the 

headquarters - 

reg. 

stration 

Section 

697/

202

3 

14/02

/2023 
NIL DATED 13.02.2023 

VED 

PARAKASH 

CHUG, 

COURT 

MASTER, 

CESTAT, 

NEW 

DELHI 

5 days 

commuted 

leave from 

06.02.2023 to 

10.02.2023 

Admini

stration 

Section 
   

698/

202

3 

14/02

/2023 
NIL DATED 13.02.2023 

GAJENDRA 

SINGH, 

HEAD 

CLERK, 

S.M., 

CESTAT, 

NEW 

DELHI 

Submitting 

revised leave 

application 

Admini

stration 

Section 
   

699/

202

3 

14/02

/2023 
NIL DATED 13.02.2023 

KAMLA, 

MTS, 

CESTAT, 

NEW 

DELHI 

CL application 

for 10.02.2023 

Admini

stration 

Section 
   

700/

202

3 

14/02

/2023 
NIL DATED 13.02.2023 

KAMLA, 

MTS, 

CESTAT, 

NEW 

DELHI 

one day CL 

application for 

14.02.2023 

Admini

stration 

Section 
   

701/

202

3 

14/02

/2023 

F. NO. A-

19(2)/PERS.FILE/AK-

M(T)/CHE/2023 DATED 

13.02.2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Forwarding of 

pay fixation 

order dated 

13.02.2023 

Admini

stration 

Section 
   

702/

202

3 

14/02

/2023 

F. NO. 

76/PRTSN/CESTAT/KOL

/2023 DATED 13.02.2023 

K. 

ANPAZHA

KAN, M(T), 

CESTAT, 

KOLKATA 

5 days Earned 

leave with SLP 

from 

13.03.2023 to 

17.03.2023 

Admini

stration 

Section 
   

703/

202

3 

14/02

/2023 
NIL 

ANJANI, 

HINDI 

TRANSLAT

OR, 

Joining report 

Admini

stration 

Section 
   



CESTAT, 

NEW 

DELHI 

704/

202

3 

14/02

/2023 
NIL DATED 13.02.2023 

VICKY, 

MTS, 

CESTAT, 

NEW 

DELHI 

8 days EL from 

17 to 24 Feb 23 

Admini

stration 

Section 
   

705/

202

3 

14/02

/2023 

F. NO. 

25(1)/FM/CESTAT/ALLD

/2015 DATED 13.02.2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Sanction of Rs. 

5,828/- towards 

SPA booking 

charges under 

BNPL Scheme 

Admini

stration 

Section 
   

706/

202

3 

14/02

/2023 

NO. 

PAO/REV/PEN&FUND/2

022-23/2195 DATED 

09.02.2023 

KAVITA 

KALRA, SR. 

ACCOUNTS 

OFFICER, 

P&AOFFIC

E, M/O 

FINANCE, 

DEPTT.OF 

REVENUE 

CHURCH 

ROAD 

HUTMENT

S, NEW 

DELHI 1 

Pay fixation of 

officersw 

appinted after 

retired from 

service under 

NPS 

Admini

stration 

Section 
   

707/

202

3 

14/02

/2023 
NIL DATED 13.02.2023 

MANWAR 

SINGH, 

UDC, 

CESTAT, 

NEW 

DELHI 

2 days CL 

application 

from 8 to 9 Feb 

23 

Admini

stration 

Section 
   

708/

202

3 

14/02

/2023 
NIL DATED 13.02.2023 

JASBIR 

SINGH, 

HEADCLER

K, CESTAT, 

NEW 

DELHI 

Joining Report 

Admini

stration 

Section 
   

709/

202

3 

14/02

/2023 
NIL DATED 13.02.2023 

ARPIT 

JAIN, MTS, 

CESTAT, 

NEW 

6 days leave 

application 

with SLP from 

14 to 15 Feb 23 

Admini

stration 

Section 
   



DELHI and from 20 to 

23 Feb 23 

710/

202

3 

14/02

/2023 
NIL DATED 13.02.2023 

NAVEEN 

KUMAR, 

UDC, 

CESTAT, 

NEW 

DELHI 

4 days EL 

application 

from 14 to 17 

Feb 23 

Admini

stration 

Section 
   

711/

202

3 

14/02

/2023 

CESTAT/AHD/PAY 

FIXATION/11/2016/68 

DATED 07.02.2023 

UMA 

SHANKAR 

VERMA, 

DR, 

CESTAT, 

AHMEDAB

AD 

Verification of 

pay fixation in 

r/o Sh. Somesh 

Arora, Member 

(Judicial), 

CESTAT, 

Ahmedabad 

Admini

stration 

Section 
   

712/

202

3 

14/02

/2023 
NIL DATED 09.02.2023 

ASHOK 

JINDAL, 

M(J), 

CESTAT, 

KOLKATA 

Pensionary 

benefit from 

previous 

service 

Admini

stration 

Section 
   

713/

202

3 

14/02

/2023 

F. NO. 

PF/CESTAT/MUM/ADM

N/AKY/2018/87 DATED 

08.02.2023 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

Intimation 

letter regarding 

appearing in 

competitive 

examinations - 

reg. 

Admini

stration 

Section 
   

714/

202

3 

14/02

/2023 
NIL DATED 10.02.2023 

MR. P. 

ANJANI 

KUMAR, 

MEMBER 

(TECHNICA

L), 

CESTAT, 

CHANDIGA

RH 

Forwarding of 

documents in 

respect of Sh. 

P. Anjani 

Kumar, 

Member 

(Technical) 

Admini

stration 

Section 
   

715/

202

3 

14/02

/2023 

F. NO. A-

19(1)/PERS.FILE/KS-

AR/CHE/2020 DATED 

10.02.2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Forwarding of 

Charge of 

Assumption 

Admini

stration 

Section 
   

716/

202

3 

14/02

/2023 

F. NO. D-

4(1)/FURNITURE/CHE/2

015 DATED 09.02.2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Financial 

sanction for 

supply and 

installation of 

compactor 

Admini

stration 

Section 
   



717/

202

3 

14/02

/2023 

F. NO. A-

32(2)/MACP/CESTAT/CH

E/2009 DATED 

09.02.2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Implementation 

of MACP 

scheme in 

CESTAT 

Admini

stration 

Section 
   

718/

202

3 

14/02

/2023 

CESTAT/AHD/PER/76/20

18/74 DATED 09.02.2023 

UMA 

SHANKAR 

VERMA, 

DR, 

CESTAT, 

AHMEDAB

AD 

Forwarding of 

advance 

diploma in 

computer 

application 

(ADCA) 

certificate i.r.o. 

Sh. Raju 

Kumar, MTS, 

CESTAT, 

Ahmedabad 

Admini

stration 

Section 
   

719/

202

3 

14/02

/2023 

FILE NO. 

4(2)/PF/B.P./STENO-

III/CESTAT/ALD/2017 

DATED 10.02.2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

No objection 

certificate  

Admini

stration 

Section 
   

720/

202

3 

14/02

/2023 
NIL DATED 08.02.2023 

DR. D. M. 

MISRA, 

MEMBER 

(JUDICIAL), 

CESTAT, 

BANGALO

RE 

Grant of 3 days 

EL from 

06.03.2023 to 

08.03.2023 

Admini

stration 

Section 
   

721/

202

3 

14/02

/2023 
NIL DATED 13.02.2023 

DHARMED

ER, MTS, 

CESTAT, 

NEW 

DELHI 

5 days EL from 

20.02.2023 to 

24.02.2023 

Admini

stration 

Section 
   

722/

202

3 

15/02

/2023 

NO. 

CESTAT/MUM/AGS/202

2/86 DATED 09.02.2023 

ANIL G. 

SHAKKAR

WAR, M(T), 

CESTAT, 

MUMBAI 

Correction in 

name of the 

undersigned in 

Office Order 

dated 

03.02.2023 

Admini

stration 

Section 
   

723/

202

3 

15/02

/2023 

F. NO. 13-10/2023-

CSMB/26 DATED 

10.02.2023 

CENTRAL 

STANDING 

MEDICAL 

BOARD, 

ATAL 

Medical 

examination of 

Mr. Rajeev 

Tandon, 

appointed as 

Admini

stration 

Section 
   



BIHARI 

VAJPAYEE 

INSTITUTE 

OF 

MEDICAL 

EDUCATIO

N AND 

RESEARCH

, RML 

HOSPITAL, 

DELHI 

Member 

(Technical) 

Group A in 

CESTAT -reg. 

724/

202

3 

15/02

/2023 
NIL DATED 14.02.2023 

R. 

BHAGYA 

DEVI, 

MEMBER 

(T), 

CESTAT, 

BANGALO

RE 

Grant of 5 days 

EL from 

27.02.2023 to 

03.03.2023 

Admini

stration 

Section 
   

725/

202

3 

15/02

/2023 
NIL DATED 09.02.2023 

ASHOK 

JINDAL, 

M(J), 

CESTAT, 

KOLKATA 

Statement of 

Immovable 

Property 

Return for 

2022-2023 (as 

on 09.02.2023) 

Admini

stration 

Section 
   

726/

202

3 

15/02

/2023 
NIL DATED 10.02.2023 

ANITHA 

JAYAKUM

AR, SPS, 

CESTAT, 

NEW 

DELHI 

9 days EL from 

16.02.2023 to 

24.02.2023 

with SLP 

Admini

stration 

Section 
   

727/

202

3 

15/02

/2023 
NIL DATED 10.02.2023 

ANITHA 

JAYAKUM

AR, SPS, 

CESTAT, 

NEW 

DELHI 

9 days EL from 

16.02.2023 to 

24.02.2023 

with SLP 

Admini

stration 

Section 
   

728/

202

3 

15/02

/2023 
NIL DATED 10.02.2023 

ANITHA 

JAYAKUM

AR, SPS, 

CESTAT, 

NEW 

DELHI 

9 days EL from 

16.02.2023 to 

24.02.2023 

with SLP 

Admini

stration 

Section 
   

729/ 15/02 NIL DATED 10.02.2023 ANITHA 9 days EL from Admini
   



202

3 

/2023 JAYAKUM

AR, SPS, 

CESTAT, 

NEW 

DELHI 

16.02.2023 to 

24.02.2023 

with SLP 

stration 

Section 

730/

202

3 

15/02

/2023 
NIL DATED 10.02.2023 

ANITHA 

JAYAKUM

AR, SPS, 

CESTAT, 

NEW 

DELHI 

9 days EL from 

16.02.2023 to 

24.02.2023 

with SLP 

Admini

stration 

Section 
   

731/

202

3 

15/02

/2023 
NIL DATED 10.02.2023 

ANITHA 

JAYAKUM

AR, SPS, 

CESTAT, 

NEW 

DELHI 

9 days EL from 

16.02.2023 to 

24.02.2023 

with SLP 

Admini

stration 

Section 
   

732/

202

3 

15/02

/2023 
NIL DATED 13.02.2023 

ARCHANA, 

STENO-I, 

CESTAT, 

NEW 

DELHI 

one day CL on 

16.02.2023 

Admini

stration 

Section 
   

733/

202

3 

15/02

/2023 
NIL DATED 14.02.2023 

ANIL 

KUMAR, 

MTS, 

CESTAT, 

NEW 

DELHI 

3 days leave 

from 

22.02.2023 to 

24.02.2023 

Admini

stration 

Section 
   

734/

202

3 

15/02

/2023 
NIL DATED 14.02.2023 

SHENAJ 

BANO, 

STENO GR 

- I, 

CESTAT, 

NEW 

DELHI 

leave 

application 

from 

20.02.2023 to 

24.02.2023 

with SLP 

Admini

stration 

Section 
   

735/

202

3 

15/02

/2023 
NIL DATED 14.02.2023 

DR. 

SUVENDU 

KUMAR 

PATI, M(J), 

CESTAT, 

MUMBAI 

one day CL on 

14.02.2023 

Admini

stration 

Section 
   

736/

202

3 

15/02

/2023 
NIL DATED 14.02.2023 

ATIN 

SHARMA, 

MTS, 

one day CL 

application on 

15.02.2023 

Admini

stration 

Section 
   



CESTAT, 

NEW 

DELHI 

737/

202

3 

15/02

/2023 
NIL DATED 14.02.2023 

DOROTHY 

JOSEPH, 

STENO 

GRADE I, 

CESTAT, 

NEW 

DELHI 

7 days 

commuted 

leave 

application 

from 

07.02.2023 to 

13.02.2023 

alongwith 

joining report 

and 

medical/fitness 

certificate 

Admini

stration 

Section 
   

738/

202

3 

15/02

/2023 
NIL DATED 13.02.2023 

RAKESH 

KUMAR, 

MTS, 

CESTAT, 

NEW 

DELHI 

1 day EL 

on10.02.2023 

alongwith 

joining report 

Admini

stration 

Section 
   

739/

202

3 

15/02

/2023 
NIL DATED 13.02.2023 

REKHA 

SHEKHAW

AT, STENO 

GRADE - I, 

CESTAT, 

NEW 

DELHI 

1 day CL on 

15.02.2023 

Admini

stration 

Section 
   

740/

202

3 

15/02

/2023 

F. NO. 

01/CESTAT/BANG/DMM 

DATED 06.02.2023 

V. P. 

PANDEY, 

DR, 

CESTAT, 

BANGALO

RE 

Forwarding of 

Medical 

certificate and 

declaration for 

immovable 

property  

Admini

stration 

Section 
   

741/

202

3 

15/02

/2023 
NIL DATED 07.02.2023 

V. P. 

PANDEY, 

DR, 

CESTAT, 

BANGALO

RE 

Forwarding of 

medical 

certificate and 

declaration for 

immovable 

property 

Admini

stration 

Section 
   

742/

202

3 

15/02

/2023 

CESTAT/AHD/PER/28/20

23/72 DATED 08.02.2023 

UMA 

SHANKAR 

VERMA, 

DR, 

Forwarding of 

service book of 

Mr. Somesh 

Arora, M(J), 

Admini

stration 

Section 
   



CESTAT, 

AHMEDAB

AD 

CESTAT, 

Ahmedabad 

743/

202

3 

15/02

/2023 

F. NO. 9 

(10)/JP/MTS/CESTAT/AL

LD/2021 DATED 

08.02.2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Forwarding of 

service book of 

Ms. Jyoti Priya, 

MTS -reg. 

Admini

stration 

Section 
   

744/

202

3 

15/02

/2023 

D. NO. 37639/2022/SEC-

XV DATED 04.02.2023 

ASSISTANT 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

Civil Appeal 

No. 601 of 

2023 in the 

case of M/s. 

Sapient Tours 

and Travel Pvt. 

Ltd. vs. 

Commissioner 

of Central 

Goods and 

SErvice Tax 

Jaipur and 

others 

DR(J) 
   

745/

202

3 

15/02

/2023 
NIL DATED 02.02.2023 

ANKIT 

TOTUKA, 

ADVOCAT

E, JAIPUR 

(RAJASTH

AN) 

Request 

seeking 

adjournment of 

matter listed on 

17.02.2023 

DR(J) 
   

746/

202

3 

15/02

/2023 
NIL DATED 02.02.2023 

ANKIT 

TOTUKA, 

ADVOCAT

E, JAIPUR 

(RAJASTH

AN) 

Request 

seeking 

adjournment of 

matter listed on 

16.02.2023 

DR(J) 
   

747/

202

3 

15/02

/2023 
NIL (FOUR COPIES) 

VAIBHAV 

SINGH, 

ADVOCAT

E, OKHLA, 

PHASE - III 

NEW 

DELHI 

Appeal No. 

C/51675/2021 

(DB) in the 

matter of M/s. 

Ashok 

Malhotra vs. 

Commissioner 

of Cutoms 

(Airport & 

General) 

DR(J) 
   



748/

202

3 

15/02

/2023 

C. NO. VIII 

(28)/REV/08/2007/4337 

DATED 10.02.2023 

P. C. 

SAMRIYA, 

ASSISTANT 

COMMISSI

ONER, 

JAIPUR 

Filing ofa 

Misc. 

Application for 

early hearing in 

C/538/2007 in 

the case of 

Commissioner 

of Customs, 

Jodhpur Hqrs. 

Jaipur vs. M/s. 

Indian Airlines 

Ltd. 

DR(J) 
   

749/

202

3 

15/02

/2023 
NIL DATED 14.02.2023 

SANJAI, 

UDC, 

CESTAT, 

NEW 

DELHI 

Form of option 

to be submitted 

for pay fixation 

on 

promotion/MA

CP/NFSG 

Accoun

t 

Section 
   

750/

202

3 

15/02

/2023 
NIL DATED 14.02.2023 

MANOJ 

KUMAR 

SHARMA, 

UDC, 

COMPUTE

R SECTION 

Form of option 

to be submitted 

for pay fixation 

on 

promotion/MA

CP/NFSG 

Accoun

t 

Section 
   

751/

202

3 

15/02

/2023 

F. NO. A-

19(1)/PERFILE/VSR/ME

MT/CESTAT/CHE/2023 

DATED 13.02.2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Creation of 

CPF Account 

Number to 

Member 

(Technical), 

Sh. Vasa 

Seshagiri Rao 

Accoun

t 

Section 
   

752/

202

3 

15/02

/2023 

F. NO. A-

19(1)/PERFILE/VSR/ME

MT/CESTAT/CHE/2023 

DATED 13.02.2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Capturing data 

in EIS for 

Member 

(Technical in 

CESTAT 

Accoun

t 

Section 
   

753/

202

3 

15/02

/2023 

F. NO. A-

19(2)/PERFILE/AK/MT/C

ESTAT/CHE/2023 

DATED 13.02.2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Creation of 

CPF Account 

Number to 

Member 

(Technical), 

Sh. M. Ajit 

Kumar 

Accoun

t 

Section 
   

754/ 15/02 F. NO. MANAS Outsourcing of Admini
   



202

3 

/2023 CESTAT/MUM/STENO-

OUT SOURCING/2019 

DATED 09.02.2023 

DATED 09.02.2023 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

stenographers 

for 2022-23 

stration 

Section 

755/

202

3 

15/02

/2023 
NIL DATED 01.02.2023 

PRASHANT 

SARASWA

T, TIOL 

PRIVATE 

LIMITED, 

PHASE V, 

GURGAON 

Renewal of 

annual 

subscription of 

CESTAT New 

Delhi at the 

same price 

which we have 

offered you last 

time 

Library 
   

756/

202

3 

15/02

/2023 

F. NO. C-14014/1/2023-

CESTAT-DOR-DOR 

DATED 07.02.2023 

S. 

BHOWMIC

K, US TO 

THE GOI 

Misconduct of 

Mr. Rohit 

Kumar Shukla, 

DR, CESTAT, 

Mumbai 

PA to 

Registr

ar 
   

757/

202

3 

15/02

/2023 
NIL  

MS. 

HEMAMBI

KA R. 

PRIYA, 

M(T), 

CESTAT, 

NEW 

DELHI 

Monthly 

Disposal 

Statement of 

Appeals for 

January 2023 

PA 
   

758/

202

3 

15/02

/2023 
NIL DATED 13.02.2023 

MR. 

MUKESH 

GUPTA, 

DR, 

CESTAT, 

NEW 

DELHI 

Notice PA 
   

759/

202

3 

15/02

/2023 

CESTAT/AHM/M(T)/202

2/45 DATED 02.02.2023 

MR. RAJU, 

M(T), 

CESTAT, 

AHMEDAB

AD 

Monthly 

Disposal 

Statement of 

Appeals for 

January 2023 

PA 
   

760/

202

3 

15/02

/2023 
NIL 

DR. S. K. 

PATI, M(J), 

CESTAT, 

MUMBAI 

Monthly 

Disposal 

Statement of 

Appeals for 

January 2023 

PA 
   

761/ 15/02 NIL CENTRAL Cause list for PA 
   



202

3 

/2023 REGISTRY defect matters - 

revised cause 

list 

762/

202

3 

15/02

/2023 

CESTAT/AHD/MT/CLM/

23/79 DATED 13.02.2023 

MR. C. L. 

MAHAR, 

MEMBER 

(TECHNCIA

L), 

CESTAT, 

AHMEDAB

AD 

Monthly 

Disposal 

Statement of 

Appeals for 

January 2023 

PA 
   

763/

202

3 

16/02

/2023 
NIL DT 14/2/2023 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Leave 

application for 

2 days EL 0n 

20 & 21 Feb, 

2023-reg 

Admini

stration 

Section 
   

764/

202

3 

16/02

/2023 
NIL DT 15/2/2023 

HEMANT 

KUMAR, 

STENO 

GRADE-I 

Leave 

application for 

14/2/2023-reg 

Admini

stration 

Section 
   

765/

202

3 

16/02

/2023 
NIL DT 15/2/2023 

JITENDER,

MTS 

Leave 

application for 

13/2/2023-reg 

Admini

stration 

Section 
   

766/

202

3 

16/02

/2023 

F.NO.A-

24(2)/LEAVE.FILE/SBP-

AR/CESTAT/CHE/2022 

DT 13/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Forwarding of 

leave 

application 

o=dated 

11/2/2023 in 

r/o Ms. Suja B. 

Pillai, AR-reg 

Admini

stration 

Section 
   

767/

202

3 

16/02

/2023 

F.NO.20(1)/MISC.PURCH

/CESTAT/ALLD/2015-

PART-IV DT 14/2/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Seeking 

approval 

removing 

Acrylic sheets 

(disapproved)-

reg 

Admini

stration 

Section 
   

768/

202

3 

16/02

/2023 

F.NO.A-

19(1)/PERS.FILE/KS-

AR/2020 DTD 15/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Forwarding of 

Medical Fitness 

certificate in 

r/o SH. M. Ajit 

Kumar, M(T)-

reg  

Admini

stration 

Section 
   

769/ 16/02 F.NO.8/8/R.K.S./DR/ADM ROHIT Forwarding of Admini
   



202

3 

/2023 N/CHD-2022 DT 

13/02/2023 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIGA

RH 

5 days EL with 

joining report-

reg 

stration 

Section 

770/

202

3 

16/02

/2023 
NIL DT 10/2/2023 

DR, 

CESTAT, 

CHENNAI 

Certificate of 

transfer of 

charge-reg 

Admini

stration 

Section 
   

771/

202

3 

16/02

/2023 

F.NO.A-

19(1)/PERS.FILE/AK-

M(T)/2023 DTD 

13/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Forwarding of 

pay fixation 

order dt 

13/2/2023 in 

r/o Member 

Technical-reg 

Admini

stration 

Section 
   

772/

202

3 

16/02

/2023 
NIL DT 14/2/2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIGA

RH 

Filling of 

vacant posts at 

CESTAT, 

Chandigarh-reg 

Admini

stration 

Section 
   

773/

202

3 

16/02

/2023 

F.NO.CESTAT/AHD/CL

M/M(T)/80 DT 13/2/2023 

C L 

MAHAR, 

M(T), 

AHMEDAB

AD 

Joining report 

after availing 

leave-reg 

Admini

stration 

Section 
   

774/

202

3 

16/02

/2023 

F.NO.01/CESTAT/BANG/

NSP DT 14/2/2023 

V.P.PANDE

Y, DR, 

CESTAT, 

BANGALO

RE  

Forwarding of 

leave 

application for 

extension of 

leave for 

Cancer 

treatment in r/o 

N. S. Pradeep, 

UDC-reg 

Admini

stration 

Section 
   

775/

202

3 

16/02

/2023 
NIL DT 15/2/2023 

P.DINESHA

, M(J) 

Leave 

application for 

2 days CL on 

16 & 17 Feb. 

2023-reg 

Admini

stration 

Section 
   

776/

202

3 

16/02

/2023 
NIL DT 8/2/2023 

BISHWAJIT 

SEN 

Willing to join 

as LDC in 

CESTAT-reg 

Admini

stration 

Section 
   



777/

202

3 

16/02

/2023 
NIL DT 14/2/2023 

SHARDDH

A MISHRA, 

STENO. GR. 

II  

Leave 

application on 

15/2/2023-reg 

Admini

stration 

Section 
   

778/

202

3 

16/02

/2023 
NIL DT 14/2/2023 

POOJA, 

LDC 

Leave 

application for 

Child care 

leave for 5 days 

from 13 to 17 

Feb. 2023-reg 

Admini

stration 

Section 
   

779/

202

3 

16/02

/2023 
NIL DT 14/2/2023 

SHANKAR 

P. 

MOHANTY, 

MTS 

Leave 

application for 

1 day CL on 

15/2/2023-reg 

Admini

stration 

Section 
   

780/

202

3 

16/02

/2023 
NIL DT 14/2/2023 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Joining report 

after availing 

leave-reg 

Admini

stration 

Section 
   

781/

202

3 

16/02

/2023 
NIL DT 8/2/2023 

S.K.PATI, 

M(J) 

Leave 

application for 

one day CL on 

13/2/2023-reg 

Admini

stration 

Section 
   

782/

202

3 

16/02

/2023 
NIL DT 9/2/2023 

P.DINESHA

, M(J) 

Leave 

application 

with SLP on 

10/2/2023-reg 

Admini

stration 

Section 
   

783/

202

3 

16/02

/2023 
NIL DT 10/2/2023 

S. S. GARG, 

M(T) 

Appointment of 

Authorized 

Medical 

Attendant-reg 

Admini

stration 

Section 
   

784/

202

3 

16/02

/2023 
NIL DT 8/2/2023 

D.M. 

MISRA, 

M(J), 

CESTAT, 

BANGALO

RE 

Leave 

application for 

3 days EL from 

6 to 6 Feb 

2023-reg 

Admini

stration 

Section 
   

785/

202

3 

16/02

/2023 
NIL DT 7/2/2023 

ASSISTANT 

REGISTRA

R , 

SUPREME 

COURT OF 

INDIA, 

CIVIL 

APPEAL No. 

2553-2554 of 

2010-reg 

DR(J) 
   



NEW 

DELHI 

786/

202

3 

16/02

/2023 
NIL DT 7/2/2023 

APAR 

AAYUKT 

Providing list 

of appela filed 

by the assesse 

before the 

CESTAT-reg 

DR(J) 
   

787/

202

3 

16/02

/2023 
NIL DT 15/2/2023 

SIDDHANT 

INDRAJIT, 

ADV 

Request for 

relaxation in 

filing of 25 

appeals before 

CESTAT-reg 

DR(J) 
   

788/

202

3 

16/02

/2023 
NIL DT 15/2/2023 

BINEESH 

KUMAR, 

K.S, 

REGISTRA

R 

MTNL 

telephone bill-

reg 

Accoun

t 

Section 
   

789/

202

3 

16/02

/2023 

F.NO.A-

19(1)/PERS.FILE/AK/MT/

CESTAT/2023 DTD 

13/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Creation of 

CPF account 

Number to 

Hon. 

Member(Techn

ical)-reg 

Accoun

t 

Section 
   

790/

202

3 

16/02

/2023 

F.NO.A-

19(1)/PERS.FILE/VSR/M

EMT/CESTAT/CHE/2023 

DTD 13/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Creation of 

CPF account 

Number to 

Hon. 

Member(Techn

ical)-reg 

Accoun

t 

Section 
   

791/

202

3 

16/02

/2023 

F.NO.CESTAT/MUM/AD

MN/2019/89 DT 

10/2/2023 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

Allocation of 

additional fund 

under OE head 

reg 

Accoun

t 

Section 
   

792/

202

3 

16/02

/2023 
NIL DT 15/2/2023 

DR, 

CENTRAL 

REGISTRY 

Inter Office 

Note-reg 

CT 

Section    

793/

202

3 

16/02

/2023 

F.NO.4(3)/PF/NS/STENO-

II/CESTAT/ALLD/2018 

DT 14/2/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Forwarding a 

letter briefcase 

allowance of 

Sh. Nikhil 

Singh, Steno-

II-reg 

CT 

Section    



794/

202

3 

16/02

/2023 
NIL DT 14/2/2023 

NEHA 

SINGH, 

STENO, 

CESTAT, 

AHMEDAB

AD 

Correction in 

the uploaded 

Appeal 

PA to 

Registr

ar 
   

795/

202

3 

16/02

/2023 
NIL DT 14/2/2023 

SUDHAKA

RAN. A, 

SPS 

CESTAT 

Correction in 

the uploaded 

Appeal 

PA to 

Registr

ar 
   

796/

202

3 

16/02

/2023 

F.NO.II/39-

07/VIG/2020/801 DT 

10/2/2023 

CHETAN 

PAWAR, 

ASST. 

COMMISSI

ONER 

(P&V) 

RC 23/A/2022-

GNR-reg 

PA to 

Registr

ar 
   

797/

202

3 

16/02

/2023 
NIL DT 14/2/2023 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Permission for 

Pronouncement  

PA to 

Registr

ar 
   

798/

202

3 

16/02

/2023 
NIL DT 14/2/2023 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Relist the 

matter-reg 

PA to 

Registr

ar 
   

799/

202

3 

16/02

/2023 
NIL DT 14/2/2023 

MUKESH 

GUPTA, DR 

Office order-

reg 
PA 

   

800/

202

3 

17/02

/2023 
NIL DT 16/2/2023 

SPS/PA TO 

MEMBER 

(JUDICIAL), 

FIRST 

APPELLAT

E 

AUTHORIT

Y 

Notice for 

Hearing-reg 

(RTI Appeal 

No. 

DOREV/A/E/2

3/00004-reg 

CPIO 
   

801/

202

3 

17/02

/2023 
NIL DT 15/2/2023 

SUSHMA 

RANI, MTS 

Leave 

application on 

14/2/2023-reg 

Admini

stration 

Section 
   

802/

202

3 

17/02

/2023 
NIL DT 15/2/2023 

SWAPNA 

A. NAIR, 

HEAD 

Form of option 

to be submitted 

for pay fixation 

Admini

stration 

Section 
   



CLERK on 

promotion/MA

CP/NFSG-ref 

803/

202

3 

17/02

/2023 
NIL DT 15/2/2023 

VIKASH, 

UDC, 

CESTAT, 

NEW 

DELHI 

Leave 

application for 

2 days EL from 

16 to 17 feb, 

2023-reg 

Admini

stration 

Section 
   

804/

202

3 

17/02

/2023 
NI DT 15/2/2023 

RAM 

KUMAR, 

MTS 

Leave 

application for 

EL from 13 to 

14 Feb. 2023-

reg 

Admini

stration 

Section 
   

805/

202

3 

17/02

/2023 
NIL  

GAJENDRA 

SINGH, 

HEAD 

CLERK 

Leave 

application on 

17/1/2023-reg 

Admini

stration 

Section 
   

806/

202

3 

17/02

/2023 

F.NO.14(1)/CAR 

HIRING/CESTAT/ALD/2

015-PART-II DT 

15/2/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Sanction of Rs. 

7,140/- 

(approved) for 

car hiring-reg 

Admini

stration 

Section 
   

807/

202

3 

17/02

/2023 
NIL 14/2/2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIGA

RH 

Filing of vacant 

Post at 

CESTAT, 

Chandigarh-reg 

Admini

stration 

Section 
   

808/

202

3 

17/02

/2023 

F.NO.A-32013/1/2022-

CESTAT-DOR-DOR DT 

14/2/2023 

S. 

BHOWMIC

K, UNDER 

SECRETAR

Y OF THE 

GOI 

Proposal for 

promotion of 

Court Master to 

the post of 

Assistant 

Registrar in 

CESTAT-reg 

Admini

stration 

Section 
   

809/

202

3 

17/02

/2023 

F.NO.23(1)/DR-

LDC/CESTAT/ADMN-

2023 DT 23/1/23 

ALOK 

KUMAR 

Attestation 

form with other 

documents-reg 

Admini

stration 

Section 
   

810/

202

3 

17/02

/2023 
NIL DT 16/2/2023 

JITENDER, 

MTS 

Perform the 

day duty of 

chowkidar on 

Admini

stration 

Section 
   



8/2/2023-reg 

811/

202

3 

17/02

/2023 
NIL DT 10/2/2023 

SULEKHA 

BEEVI C.S, 

M(J), 

CESTAT, 

CHENNAI 

Leave 

application for 

4 days EL with 

SLP-reg 

Admini

stration 

Section 
   

812/

202

3 

17/02

/2023 

F.NO.76/PERSN/CESTAT

/KOL/2023 DT 13/2/2023 

K. 

ANPAZHA

KAN, M(T), 

CESTAT, 

KOLKATA 

Leave 

application for 

5 days EL with 

SLP from 13 to 

17 Feb, 2023-

reg 

Admini

stration 

Section 
   

813/

202

3 

17/02

/2023 
NIL DT 10/2/2023 

ASHOK 

JINDAL, 

MEMBER(J) 

SLP 

application on 

10/2/2023-reg 

Admini

stration 

Section 
   

814/

202

3 

17/02

/2023 

REF.NO.CESTAT/MUM/

SKM/2023/91 DT 

10/2/2023 

S.K.MOHA

NTY M(J) 

Leave 

application for 

one day CL on 

13/2/2023-reg 

Admini

stration 

Section 
   

815/

202

3 

17/02

/2023 
NIL 

CESTAT, 

BANGALO

RE 

Proforma to fill 

details in 

PFMS of 

Members, 

CESTAT, 

Bangalore-reg 

Accoun

t 

Section 
   

816/

202

3 

17/02

/2023 

CESTAT/AHD/ADMN/T

OUR/26/2022/76 DT 

10/2/2023 

UMA 

SHANKAR 

VERMA, 

DR, 

CESTAT, 

AHMEDAB

AD 

Forwarding of 

application for 

TA on Tour 

advance of Rs. 

20,000/- in r/o 

Sh. Raju, M(T), 

CESTAT, 

Ahmedabad-

reg 

Accoun

t 

Section 
   

817/

202

3 

17/02

/2023 
NIL  

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Application for 

grant of 

advance of 

TA/DA on 

official tour-reg 

Accoun

t 

Section 
   

818/

202

3 

17/02

/2023 
NIL DT 16/2/2023 

SPS TO 

ANIL 

CHOUDHA

RY 

Reimburse 

claim for 

refreshments 

for the month 

Accoun

t 

Section 
   



of Jan, 2023-

reg 

819/

202

3 

17/02

/2023 
NIL DT 16/2/2023 

DOROTHY 

JOSEPH, 

STENO 

GRADE I 

Reimburse 

claim for 

refreshments 

for the month 

of Jan. 2023-

reg 

Accoun

t 

Section 
   

820/

202

3 

17/02

/2023 
NIL DT 23/1/2023 

MINISTRY 

OF 

FINANCE  

Final Order No. 

AD/A/50063/2

023-CU(DB) 

dated 

17/1/2023-reg 

DR(J) 
   

821/

202

3 

17/02

/2023 
NIL DT 23/1/1023 

MINISTRY 

OF 

FINANCE  

Final Order No. 

AD/A/50062/2

023-CU(DB) 

dated 

17/1/2023-reg 

DR(J) 
   

822/

202

3 

17/02

/2023 
NIL DT 23/1/2023 

MINISTRY 

OF 

FINANCE  

Stay/Misc 

Order No. 

MO/50025/202

3-CU(DB) dt 

17/1/2023-reg 

DR(J) 
   

823/

202

3 

17/02

/2023 
NIL  DR,CR 

Cause list for 

16/2/2023 
PA 

   

824/

202

3 

17/02

/2023 
NIL DT 15/2/2023 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Permission for 

Pronouncement  

PA to 

Registr

ar 
   

825/

202

3 

17/02

/2023 
NIL  DR,CR Cause list  PA 

   

826/

202

3 

17/02

/2023 

F.NO.01/CESTAT/BANG 

OSP DT 16/2/2023 

V.P.PANDE

Y, DR, 

CESTAT, 

BANGALO

RE  

Forwarding of 

noting of 

outsourcing 

posts-reg 

Admini

stration 

Section 
   

827/

202

3 

20/02

/2023 
NIL DT 17/2/2023 

ASHOK 

JINDAL, 

MEMBER(J)

, CESTAT, 

Request for one 

day CL on 

20/2/2023-reg 

Admini

stration 

Section 
   



KOLKATA 

828/

202

3 

20/02

/2023 
NIL DT 17/2/2023 

ASHOK 

JINDAL, 

MEMBER(J)

, CESTAT, 

KOLKATA 

Leave 

application 

with SLP from 

17/2/2023 to 

21/2/2023-reg 

Admini

stration 

Section 
   

829/

202

3 

20/02

/2023 
NIL DT 17/2/2023 

DIKSHA 

SINGH, 

STENO-I 

Leave 

application for 

EL from 

21/2/2023 to 

24/2/2023-reg 

Admini

stration 

Section 
   

830/

202

3 

20/02

/2023 
NIL DT 17/2/2023 

DEVENDER 

(UDC) 

Paternity Leave 

application for 

15 days from 

21/2/2023 to 

7/3/2023-reg 

Admini

stration 

Section 
   

831/

202

3 

20/02

/2023 

F.NO.D-

22(1)/OUTSOURCHING/

CESTAT/CHE/2021 DT 

16/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Outsourcing of 

post in 

CESTAT, 

Chennai-reg 

Admini

stration 

Section 
   

832/

202

3 

20/02

/2023 
NIL DT 17/2/2023 

SHARDDH

A MISHRA, 

STENO.GR.

II 

Leave 

application for 

5 days EL from 

20/1/2023 to 

24/3/2023-reg 

Admini

stration 

Section 
   

833/

202

3 

20/02

/2023 

F.NO.9(5)/PF/VB/MTS/C

ESTAT/ALLD/2018 DT 

14/2/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Intimation-

cum-prior 

permission for 

applying in 

High COurt 

Judicature at 

Patna of Sh. 

Vivekanand 

Bharti, Mts-reg 

Admini

stration 

Section 
   

834/

202

3 

20/02

/2023 
NIL DT 17/2/2023 

SHARDDH

A MISHRA, 

STENO.GR.

D  

Technical 

Resignation-

reg 

Admini

stration 

Section 
   

835/

202

3 

20/02

/2023 
NIL DT 17/2/2023 

GAJENDRA 

SINGH, 

HEAD 

CLERK 

Reimburse 

claim for 

medical-reg 

Admini

stration 

Section 
   

836/ 20/02 F.NO.PF/CESTAT/MUM/ MANSA Forwarding of Admini
   



202

3 

/2023 ADMIN/MMP/2023 DT 

14/2/2023 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

service book of 

Member 

(Technical)-reg 

stration 

Section 

837/

202

3 

20/02

/2023 
NIL DT 14/2/2023 

R.BHAGYA 

DEVI, M(T), 

CESTAT, 

BANGALO

RE 

Leave 

application for 

5 days EL from 

27/2/2023 to 

3/3/2023-reg 

Admini

stration 

Section 
   

838/

202

3 

20/02

/2023 
NIL DT 13/2/2023 

R. 

BHAGYA 

DEVI, M(T), 

CESTAT, 

BANGALO

RE 

Submission of 

Medical 

records-reg 

Admini

stration 

Section 
   

839/

202

3 

20/02

/2023 

F.NO.A-

20(2)/PERS.FILE/SKT-

HC/CHE/2022 DT 

16/2/2023 

MOHINDER 

SINGH, DR 

Forwarding of 

transfer request 

of Sh. Shishir 

Kumar Thakur, 

Head Clerk-reg 

Admini

stration 

Section 
   

840/

202

3 

20/02

/2023 
NIL DT 17/2/2023 

SHANKAR 

P. 

MOHANTY, 

MTS 

Leave 

application for 

half day on 

17/2/2023-reg 

Admini

stration 

Section 
   

841/

202

3 

20/02

/2023 
NIL DT16/2/2023 

CHANDER 

KANTA, 

SPS 

Leave 

application for 

EL 20 & 21 

Feb, 2023-reg 

Admini

stration 

Section 
   

842/

202

3 

20/02

/2023 
NIL DT 17/2/2023 

B. L. 

NARASIMH

AN, ADV. 

Request for 

relaxation in 

filing of 1274 

appeals before 

the CESTAT, 

New Delhi-reg 

DR(J) 
   

843/

202

3 

20/02

/2023 

F.NO.CESTAT/EB/RELIS

T/2023/100 DT 16/2/2023 

KRIPA 

SHANKAR, 

DR, 

MUMBAI 

Matter released 

for relisting-reg 

PA to 

Registr

ar 
   

844/

202

3 

20/02

/2023 
NIL DT 17/2/2023 

GAURAAN 

B, ADV. 

In the case of 

Avdesh Kumar 

Meena-reg 

Admini

stration 

Section 
   

845/

202

21/02

/2023 

F.NO.PF/CESTAT/MUM/

ADMIN/MMP/2023 DT 

MANAS 

KUMAR 

Forwarding of 

service book in 

Admini

stration    



3 14/2/2023 SINHA, AR, 

CESTAT, 

MUMBAI 

r/o Mr. M. 

Parthiban, 

M(T)-reg 

Section 

846/

202

3 

21/02

/2023 

F.NO.77/PERSN/CESTAT

/KOL/55 DT 15/2/2023 

T. K. 

SARKAR, 

DR, 

CESTAT, 

KOLKATA 

Forwarding of 

service book in 

r/o Mr. K. 

Anpazhakan, 

M(T)-reg 

Admini

stration 

Section 
   

847/

202

3 

21/02

/2023 

F.NO.4/7/PERS/AJAY/M

TS/CHD-2018 DT 

24/1/2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIGA

RH 

Request for 

Cancellation of 

Medical 

Treatment 

Advance in r/o 

Ajay, MTS-

reg-reg 

Accoun

t 

Section 

Admini

stration 

section 
  

848/

202

3 

21/02

/2023 

F.NO.01/CESTAT/BANG/

PNR DT 20/2/2023 

V. P. 

PANDEY, 

DR, 

CESTAT, 

BANGALO

RE 

Forwarding of 

Pay fixation 

order and 

assumption of 

charge in r/o 

Mr. Pullela 

Nageswara 

Rao, M(T)-reg 

Admini

stration 

Section 
   

849/

202

3 

21/02

/2023 

F.NO.01/CESTAT/BANG/

RBD DT 20/2/2023 

V.P.PANDE

Y, DR, 

CESTAT, 

BANGALO

RE  

Forwarding of 

pay fixation 

and assumption 

of charge in r/o 

Ms. Bhagya 

Devi, M(T)-reg 

Admini

stration 

Section 
   

850/

202

3 

21/02

/2023 
NIL 

J.K. 

GOLAY, 

SPS 

Leave 

application on 

20/2/2022-reg 

Admini

stration 

Section 
   

851/

202

3 

21/02

/2023 
NIL DT 20/2/2023 

PARMOD 

KUMAR, 

STENO. GR. 

I 

Reimburse 

claim for 

medical-reg 

Admini

stration 

Section 
   

852/

202

3 

21/02

/2023 

F.NO. 

04/CESTAT/HYD/SKS/21

/37 DT 15/2/2023 

T. VISWA 

PRAKASH, 

DR, 

HYDERAB

AD 

Forwarding of 

letter dt. 

8/2/2023 a/w 

duly filled 

appendix-V of 

SH. Sanjay 

Kumar Sharma, 

Head Clerk-reg 

Admini

stration 

Section 
   



853/

202

3 

21/02

/2023 

F.NO.A-26016/1/2023-

CESTAT-DOR-DOR DT 

9/2/2023 

S.BHOWMI

CK, UNDER 

SECRETAR

Y TO GOI 

Verification of 

Pay fixation 

order in r/o Mr. 

Parmod 

Kumar, Steno-

I-reg 

Admini

stration 

Section 
   

854/

202

3 

21/02

/2023 

F.NO.A-12026/3/2020-

AD.IC(CESTAT) DT 

10/2/2023 

S.BHOWMI

CK, UNDER 

SECRETAR

Y TO GOI 

Request for 

extension of 

joining time-

reg 

Admini

stration 

Section 
   

855/

202

3 

21/02

/2023 

F.NO. A-12026/3/2020-

AD.1C (CESTAT) DT 

10/2/2023 

S. 

BHOWMIC

K, UNDER 

SECRETAR

Y OF THE 

GOI 

Request for 

extension of 

joining time-

reg 

Admini

stration 

Section 
   

856/

202

3 

21/02

/2023 

F.NO.A-

20(1)/PERS.FILE/SKT-

HC/CHE/2022 DT 

16/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Forwarding of 

transfer request 

of Sh. Shishir 

Kumar Thakur, 

HC-reg 

Admini

stration 

Section 
   

857/

202

3 

21/02

/2023 

F.NO.A-

38(1)/RETIREMENT/BB-

STENO 

GR.II/CESTAT/CHE/2022 

DTD 16/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Superannuation

-reg 

Admini

stration 

Section 
   

858/

202

3 

21/02

/2023 

F.NO.A-

19(1)/PERS.FILE/KS-

AR/2020 DTD 15/2/2023 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Forwarding of 

Medical fitness 

certificate-reg 

Admini

stration 

Section 
   

859/

202

3 

21/02

/2023 

F.NO.04/CESTAT/HYD/P

F/VJ/16/36 DT 15/2/2023 

T. VISWA 

PRAKASH, 

DR, 

HYDERAB

AD 

Forwarding of 

request 

application dt 

13/2/2023 for 

absorption in 

CESTAT, 

HYD. 

sybmitted by 

Smt.Vanam 

Jaysree, Steno 

Gr.III(on 

deputation)-reg 

Admini

stration 

Section 
   

860/

202

21/02

/2023 

F.NO. 

CESTAT/AHD/CLM/M(T

C L 

MAHAR, 

Joining report 

after availing 

Admini

stration    



3 )/80 DT 13/2/2023 M(T), 

AHMEDAB

AD 

leave Section 

861/

202

3 

21/02

/2023 
NIL DT 17/2/2023 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Leave 

application on 

20/2/2023-reg 

Admini

stration 

Section 
   

862/

202

3 

21/02

/2023 

F.NO.2(5)/P.F./S.W/CEST

AT/ALLD/2022 DT 

20/2/023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Forwarding of 

leave 

application in 

r/o Sh. Swapnil 

Tiwari, AR-reg 

Admini

stration 

Section 
   

863/

202

3 

21/02

/2023 
NIL DT 20/2/2023 

RAKESH 

KUMAR, 

MTS 

Joining report 

after availing 

leave 

Admini

stration 

Section 
   

864/

202

3 

21/02

/2023 
NIL DT 20/2/2023 

VED 

PRAKASH 

YERRAMS

ETTY, 

STENO-I 

Intimation for 

exam 

Admini

stration 

Section 
   

865/

202

3 

21/02

/2023 
NIL DT 20/2/2023 

VIKASH, 

UDC, 

CESTAT, 

NEW 

DELHI 

Leave 

application on 

16 & 17 -reg 

Admini

stration 

Section 
   

866/

202

3 

21/02

/2023 
NIL DT 17/2/2023 

KULDEEP 

SINGH, 

MTS 

Leave 

application 

from 20 to 23 

Feb, 2023-reg 

Admini

stration 

Section 
   

867/

202

3 

21/02

/2023 
NIL DT 16/2/2023 

ARVIND 

KUMAR, 

UDC 

Leave 

application 

Admini

stration 

Section 
   

868/

202

3 

21/02

/2023 
NIL DT 17/2/2023 

VINEETHA 

M. PILLAI, 

COURT 

MASTER 

Leave 

application 

Admini

stration 

Section 
   

869/

202

3 

21/02

/2023 
NIL DT 17/2/2023 

SANDEEP, 

MTS 

Joining report 

after availing 

leave-reg 

Admini

stration 

Section 
   

870/

202

21/02

/2023 
NIL DT 20/2/2023 

TEJO SHRI, 

STENO GR-

Joining report 

after availing 

Admini

stration    



3 I leave-reg Section 

871/

202

3 

21/02

/2023 
NIL DT 20/2/2023 

POOJA, 

LDC 

Leave 

application for 

5 days CCL-

reg 

Admini

stration 

Section 
   

872/

202

3 

21/02

/2023 

NO. 

CESTAT/MUM/SKM/202

3 DT 17/2/2023 

S.K.MOHA

NTY M(J) 

Application for 

cancellation of 

Casual leave-

reg 

Admini

stration 

Section 
   

873/

202

3 

21/02

/2023 

FILE 

NO:4(3)/PF/NS/STENO-

II/CESTAT/ALLD/2018 

DATED 14.02.2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Forwarding a 

letter breifcase 

allowance of 

Sh. Nihal 

Singh, Steno-I 

CT 

Section    

874/

202

3 

21/02

/2023 

NO. 2231 S. COURT 

CELL. D. 11 DATED 

15.02.2023 

THE 

REGISTRA

R 

GENERAL, 

PUNJAB 

AND 

HARYANA 

HIGH 

COURT, 

CHANDIGA

RH 

Civil Appeal 

No. 2576 of 

2010 arising 

out of CUSAP 

No. 27 of 2008 

M/s. Munjal 

Showa Ltd. vs. 

Commissioner 

of Customs and 

Central Excise 

(Delhi IV) 

DR(J) 
   

875/

202

3 

21/02

/2023 

D. NO. 2359/2020/SEC-

XVII-A DATED 

13.02.2023 

THE 

ASSISTANT 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA, 

NEW 

DELHI 

Civil Appeal 

No(s) 2572-

2573 of 2010 in 

FO 690 of 2009 

and FO 691 of 

2009 in A 41 of 

2005 and A54 

of 2005 

Commr. of 

Cen. Exc. I, 

Meerut vs. M/s. 

Shivalik 

Cotsyn Ltd. 

DR(J) 
   

876/

202

3 

21/02

/2023 

LGL/SC/ST/PA/2/2022-

LEGAL-O/O PR 

COMMR-CGST-JAIPUR-

324 DATED 17.02.2023 

MUKESH 

KATARIA, 

ADDITION

AL 

COMMISSI

Order dated 

30.01.2023 of 

the Supreme 

Court of India 

in SLP (C) No. 

DR(J) 
   



ONER 

(LAW), 

GOI, M/O 

FINANCE, 

D/O 

REVENUE, 

O/O THE 

PRINCIPAL 

COMMISSI

ONER, 

CENTRAL 

GOODS 

AND 

SERVICES 

TAX, 

JAIPUR  

22626/2022 

filed by M/s. 

Sapient Tours 

& Travels vs. 

Commissioner 

of Central 

Goods & 

Service Tax & 

ors. 

877/

202

3 

21/02

/2023 
NIL DATED 14.02.2023 

SAURABH 

KAPOOR, 

ADVOCAT

E, 

COUNSEL 

FOR THE 

APPELLAN

T, PUNJAB 

& 

HARYANA 

HIGH 

COURT, 

CHAMBER 

NO. 421, 

COURT 

COMPLEX, 

SECTOR 43, 

CHANDIGA

RH 

Request for 

removal of 

defect pointed 

out by letter 

dated 

02.02.2023 in 

Saraswati 

Knitwear vs. 

Commissioner 

of Customs, 

New Delhi 

(ICD TKD)  

 

DR 

(CR)   

878/

202

3 

21/02

/2023 

E/1242/2009-EX(DB) 

DATED 20.02.2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIGA

RH 

in the matter of 

CCE, Ludhiana 

vs. M/s. Classic 

Alloys 

DR(J) 
   

879/

202

3 

21/02

/2023 

F. NO. 

CESTAT/MUM/STB/REL

IST/2020/799 DATED 

KRIPA 

SHANKER, 

DR, 

Matter released 

for relisting 

reg. 

PA to 

Registr

ar 
   



16.02.2023 CESTAT, 

MUMBAI 

880/

202

3 

21/02

/2023 
NIL DATED 20.02.2023 

C. J. 

MATHEW, 

M(T), 

CESTAT, 

MUMBAI 

Permission for 

pronouncement 

of orders 

PA to 

Registr

ar 
   

881/

202

3 

21/02

/2023 

F. NO. 

CESTAT/MUM/STB/REL

IST/2020/99 DATED 

16.02.2023 

KRIPA 

SHANKER, 

DR, 

CESTAT, 

MUMBAI 

Matter released 

for relisting - 

reg. 

PA to 

Registr

ar 
   

882/

202

3 

21/02

/2023 
NIL 

CENTRAL 

REGISTRY, 

CESTAT, 

NEW 

DELHI 

Cause list for 

hearing of 

defect cases - 

Supplementary 

causelist 

PA 
   

883/

202

3 

21/02

/2023 

FILE NO. 

08(5)/A.K/LDC/P.F./CEST

AT/ALLD/2018 DATED 

14.02.2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Intimation-

cum-prior 

permission for 

applying in 

High Court of 

Judicature at 

Patna of Sh. 

Amit Kumar, 

LDC 

Admini

stration 

Section 
   

884/

202

3 

22/02

/2023 

F.NO.18(1)/MISC/CESTA

T/ALD/2015-PART-IV 

DT 15/2/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Verification of 

Service Book 

(for staff)-reg 

Admini

stration 

Section 
   

885/

202

3 

22/02

/2023 
NIL DT 21/2/2023 

JASBIR 

SINGH, 

COURT 

MASTER 

Leave 

application for 

half day on 

21/2/2023-reg 

Admini

stration 

Section 
   

886/

202

3 

22/02

/2023 
NIL DT 21/2/2023 

ASHOK 

JINDAL, 

MEMBER(J) 

Leave 

application for 

2 days EL on 

30 & 31 Jan. 

2023-reg 

Admini

stration 

Section 
   

887/

202

22/02

/2023 
NIL DT 21/2/2023 

BHAVNA 

SINGH, 

Leave 

application for 

Admini

stration    



3 UDC 22 & 23 Feb. 

2023-reg 

Section 

888/

202

3 

22/02

/2023 
NIL DT 20/2/2023 

SANTOSH 

KUMAR 

TIWARI, 

DR 

Leave 

application on 

6, 9, 10 & 7 

March 2023-

reg 

Admini

stration 

Section 
   

889/

202

3 

22/02

/2023 
NIL DT 20/2/2023 

P.V.SUBBA 

RAO, 

MEMBER(T

) 

All India 

training for IRS 

officers by 

IIMK at 

Kozhikode-reg 

Admini

stration 

Section 
   

890/

202

3 

22/02

/2023 

F.NO.CESTAT/MUM/AD

MN/VF/2021 DT 

21/2/2023 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

Request for 

NOC & 

relieving in r/o 

Vipin Firtu 

Gupta, MTS-

reg 

Admini

stration 

Section 
   

891/

202

3 

22/02

/2023 

F.NO.CESTAT/MUM/AD

MN/2018 DTD 21/2/2023 

MANSA 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

Request for 

NOC & 

relieving in r/o 

Vinay Kumar, 

MTS-reg 

Admini

stration 

Section 
   

892/

202

3 

22/02

/2023 
NIL DT 14/2/2023 

S.K.PATI, 

M(J) 

Leave 

application for 

CL on 

14/2/2023-reg 

Admini

stration 

Section 
   

893/

202

3 

22/02

/2023 
NIL DT 17/2/2023 

ASHOK 

JINDAL, 

MEMBER(J) 

Leave 

application for 

CL on 

20/2/2023-reg 

Admini

stration 

Section 
   

894/

202

3 

22/02

/2023 
NIL DT 17/2/2023 

ASHOK 

JINDAL, 

MEMBER(J) 

SLP -reg 

Admini

stration 

Section 
   

895/

202

3 

22/02

/2023 
NIL DT 15/2/2023 

P. 

DINESHA, 

M(J), 

CHENNAI 

Leave 

application for 

CL on 16 & 17 

Feb. 2023-reg 

Admini

stration 

Section 
   

896/

202

3 

22/02

/2023 
NIL DT 21/2/2023 

SEEMA 

SADANA, 

SPS TO 

M(T-HRP) 

Request for 

changing sofa 

covers and 

partition cover-

reg 

CT 

Section    



897/

202

3 

22/02

/2023 

F.NO.GEXCOM/REV/ST

N/CESTAT/266/2016-

17/1195 DT 14/2/2023 

SANGEETA 

KARMAKA

R, AC, 

CGST & 

CENTRAL 

EXCISE, 

JABALPUR, 

MP 

Filling of misc. 

application for 

ROM -reg 

DR(J) 
   

898/

202

3 

22/02

/2023 
NIL DT 21/2/2023 

C J 

MATHEW, 

M(T) 

Permission for 

Pronouncement  

PA to 

Registr

ar 
   

899/

202

3 

22/02

/2023 

F.NO.C-34011/1/2023-

CESTAT-DOR-DOR DT 

10/2/2023 

S. 

BHOWMIC

K, UNDER 

SECRETAR

Y OF THE 

GOI 

Request for 

issue vigilance 

certifiacte-reg 

Admini

stration 

Section 
   

900/

202

3 

22/02

/2023 

F.NO.2/9/2023-LEGAL 

ND-II DT 15/2/2023 

ASHESH 

CHAUDHA

RY, 

US(LEGAL) 

OA No. 

187/2023 filed 

by Rajesh 

Kumar in 

CAT-reg 

Admini

stration 

Section 
   

901/

202

3 

22/02

/2023 

F.NO.A-19011/16/2022-

CESTAT-DOR-DOR DT 

10/2/2023 

S. 

BHOWMIC

K, UNDER 

SECRETAR

Y OF THE 

GOI 

Intimation of 

selling property 

and filling of 

IPR as on 

1/1/2023 in r/o 

Sh Justice Dilip 

Gupta, 

President, 

CESTAT-reg 

Admini

stration 

Section 
   

902/

202

3 

23/02

/2023 

F.NO. 

33/CESTAT/BANG/OSP 

DT 21/2/2023 

DR, 

CESTAT, 

BANGALO

RE 

Seeking 

approval for 

recruitment of 

Stenos through 

GeM-reg  

Admini

stration 

Section 
   

903/

202

3 

23/02

/2023 

F.NO.04/CESTAT/HYD/P

K/18 DT 22/2/2023 

T. VISWA 

PRAKASH, 

DR 

Forwrding of 

Resignation 

letter dt 

17/2/2023 of 

Sh. Perala 

Kapil, MTS-

reg 

Admini

stration 

Section 
   

904/ 23/02 NIL YOGESH Attestation Admini
   



202

3 

/2023 KUMAR 

MEENA 

form with other 

documents-reg 

stration 

Section 

905/

202

3 

23/02

/2023 
NIL DT 22/2/2023 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Leave 

application for 

EL on 20 & 21 

Feb. 2023-reg 

Admini

stration 

Section 
   

906/

202

3 

23/02

/2023 
NIL DT 22/2/2023 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Joining report 

after availing 

leave-reg 

Admini

stration 

Section 
   

907/

202

3 

23/02

/2023 
NIL DT 22/2/2023 

KRISHAN 

KUMAR, 

UDC 

Ex-post facto 

permission for 

IVF treatment 

of his wife-reg 

Admini

stration 

Section 
   

908/

202

3 

23/02

/2023 
NIL DT 22/2/2023 

CHANDER 

KANTA, 

SPS 

Joining report 

after availing 

leave-reg 

Admini

stration 

Section 
   

909/

202

3 

23/02

/2023 
NIL DT 22/2/2023 

KULDEEP 

SINGH, 

MTS 

Joining Report 

with leave 

application-reg 

Admini

stration 

Section 
   

910/

202

3 

23/02

/2023 

F.NO.2(5)/P>F./S.W/CES

TAT/ALLD/2022 DT 

21/2/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Forwarding a 

letter in r/o 

Swapnil 

Tiwari, AR-reg 

Admini

stration 

Section 
   

911/

202

3 

23/02

/2023 
NIL DT 17/2/2023 

CGST & 

CENTRAL 

EXCISE, 

INDOR 

reply in Appeal 

No. 

ST/52190/2022

-reg 

DR(J) 
   

912/

202

3 

23/02

/2023 
NIL  

DR,CR, 

CESTAT, 

NEW 

DELHI 

Cause list for 

23/2/2023 
PA 

   

913/

202

3 

24/02

/2023 
NIL DT 17/2/2023 

S. S. GARG, 

M(J) 

Declaration 

regarding 

pension-reg 

Admini

stration 

Section 
   

914/

202

3 

24/02

/2023 
NIL DT 17/2/2023 

S. S. GARG, 

M(J) 

Undertaking 

regarding 

CGHS facility-

reg 

Admini

stration 

Section 
   



915/

202

3 

24/02

/2023 
NIL DT 22/2/2023 

G. VIJYA 

RAJU 

appointment to 

the post of 

Administrative 

officer in 

TDSAT-reg 

Admini

stration 

Section 
   

916/

202

3 

24/02

/2023 
NIL DT 23/2/2023 

PARMOD 

KUMAR, 

STENO. GR. 

I 

Reimburse 

claim for 

medical-reg 

Admini

stration 

Section 
   

917/

202

3 

24/02

/2023 
NIL DT 24/2/2023 

DOROTHY 

JOSEPH, 

STENO 

GRADE I 

Reimburse 

claim for 

medical-reg 

Admini

stration 

Section 
   

918/

202

3 

24/02

/2023 
NIL DT 24/2/2023 

DOROTHY 

JOSEPH, 

STENO 

GRADE I 

Reimburse 

claim for 

medical of Rs. 

300/--reg 

Admini

stration 

Section 
   

919/

202

3 

24/02

/2023 
NIL DT 24/2/2023 

DOROTHY 

JOSEPH, 

STENO 

GRADE I 

Reimburse 

claim for 

medical-reg 

Admini

stration 

Section 
   

920/

202

3 

24/02

/2023 
NIL DT 23/2/2023 

SATISH 

KUMAR 

BADGUJAR 

appointment to 

the post of 

Administrative 

officer in 

TDSAT-reg 

Admini

stration 

Section 
   

921/

202

3 

24/02

/2023 

F.NO.CESTAT/AHD/PER

/66/2021/90 DT 23/2/2023 

RAJU, M(T), 

CESTAT, 

AHMEDAB

AD 

Permission to 

avail EL and 

leave Hqs-reg 

Admini

stration 

Section 
   

922/

202

3 

24/02

/2023 
NIL DT 23/2/2023 

RAJEEV 

KAPOOR, 

ADV 

Adjournment 

request-reg 
DR(J) 

   

923/

202

3 

24/02

/2023 
NIL DT 24/2/2023 

RAJEEV 

KAPOOR, 

ADV 

Adjournment 

request-reg 
DR(J) 

   

924/

202

3 

24/02

/2023 
NIL DT 23/2/2023 

LEGAL 

BRANCH 

EXPORT 

WP(C) No. 

9082/2022-reg 
DR(J) 

   

925/

202

3 

24/02

/2023 

F.NO.CEX/DIV-RPR-

I/AKASH 

WIRE/TRIB/2022/645 

DTD 21/2/2023 

ASHISH 

KUMAR 

SAHU, DC 

Submission of 

application for 

Condonation of 

Delay in Excise 

DR(J) 
   



Condonation of 

delay 

Application 

No. 50661 of 

2022-reg 

926/

202

3 

24/02

/2023 

APPEAL NO. 

E/1242/2009-EX(DB) DT 

20/2/2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIGA

RH 

In the matter of 

CCE, Ludhiana 

VS. Classic 

Alloys-reg 

DR(J) 
   

927/

202

3 

24/02

/2023 

C.NO.IV(16)REVIEW/GS

T/DELHI-

SOUTH/CESTAT/JPFL/7

58/2022-23/12214 DATED 

20/2/2023 

KUMAR 

SATYAM, 

GST, 

SOUTH 

DELHI 

Review of 

CESTATs 

Final Order-reg 

DR(J) 
   

928/

202

3 

24/02

/2023 

C.NO.IV(16)REVIEW/GS

T/DELHI-

SOUTH/CESTAT/MTNL/

732/2022-23/19095 

DATED 17/2/2023 

KUMAR 

SATYAM, 

GST, 

SOUTH 

DELHI 

Review of 

CESTATs 

Final Order-reg 

DR(J) 
   

929/

202

3 

24/02

/2023 

C.NO.IV(16)REVIEW/GS

T/DELHI-

SOUTH/CESTAT/YTTPL

/760/2022-23/12307 

DATED 21/2/2023 

KUMAR 

SATYAM, 

GST, 

SOUTH 

DELHI 

Review of 

CESTATs 

Final Order-reg 

DR(J) 
   

930/

202

3 

24/02

/2023 
NIL DT 23/2/2023 

SHUCHI 

SETHI 

Request to 

withdraw 

appeals bearing 

No. 

ST/50746/2017

-CU(DB)-reg 

DR(J) 
   

931/

202

3 

24/02

/2023 
NIL DT 24/2/2023 

C J 

MATHEW, 

M(T) 

Permission for 

Pronouncement  

PA to 

Registr

ar 
   

932/

202

3 

24/02

/2023 
NIL  DR,CR Cause list  PA 

   

933/

202

3 

24/02

/2023 
NIL DT 24/2/2023 

P. 

DINESHA, 

M(J), 

CHENNAI 

Leave 

application for 

EL from 28 feb 

to 3 March 

Admini

stration 

Section 
   



2023-reg 

934/

202

3 

24/02

/2023 

F.NO.2(5)/PF/SW/CESTA

T/ALLD/202 DT 

20/2/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Leave 

application 

Admini

stration 

Section 
   

935/

202

3 

24/02

/2023 
NIL  

SANDEEP, 

MTS 

Leave 

application for 

EL from 27 

Feb to 3 

March-reg 

Admini

stration 

Section 
   

936/

202

3 

24/02

/2023 
NIL  

ARPIT 

JAIN, MTS 

Leave 

application for 

4 days EL from 

27 to 2/2/2023-

reg 

Admini

stration 

Section 
   

937/

202

3 

24/02

/2023 
NIL  

GAJENDRA 

SINGH, 

HEAD 

CLERK 

Leave 

application for 

medical leave 

on 23/2/2023-

reg 

Admini

stration 

Section 
   

938/

202

3 

24/02

/2023 
NIL DT 23/2/2023 

MOHAN 

SINGH 

RAWAT, 

UDC 

Leave 

application for 

13 days EL 

from 10/2/23 to 

22/2/23-reg 

Admini

stration 

Section 
   

939/

202

3 

24/02

/2023 
NIL DT 20/2/2023 

ASHOK 

KUMAR, 

MTS 

Joining report 

after availing 

leave-reg 

Admini

stration 

Section 
   

940/

202

3 

24/02

/2023 
NIL DT 20/2/2023 

NAVEEN 

KUMAR, 

UDC 

Joining report 

after availing 

leave-reg 

Admini

stration 

Section 
   

941/

202

3 

24/02

/2023 
NIL  

LALIT 

PRASAD 

PANT, SPS 

Medical 

Reimbursement 

claim-reg 

Admini

stration 

Section 
   

942/

202

3 

24/02

/2023 

F.NO.III(20)ARC/REVIE

W/OIO/DMB 

INFRATECH/RPR/11/202

3/2878 DT 17/2/2023 

ASHISH 

KUMAR 

SAHU, DC 

Rectification of 

Defect -reg  

DR(CR

)   

943/

202

3 

24/02

/2023 
NIL DT 24/2/2023 

ANIL 

CHOUDHA

RY 

Permission for 

Pronouncement  

PA to 

Registr

ar 
   



MEMBER 

(J) 

944/

202

3 

28/02

/2023 
NIL DT 27/2/2023 

SATISH 

KUMAR 

BADGUJAR 

Appointment to 

the post of 

Administrative 

officer in 

TDSAT-reg 

Admini

stration 

Section 
   

945/

202

3 

28/02

/2023 
NIL DT 27/2/2023 SOMBIR 

Medical 

Reimbursement 

claim-reg 

Admini

stration 

Section 
   

946/

202

3 

28/02

/2023 
NIL DT 24/2/2023 

R. 

MURALIDH

AR, M(J), 

CESTAT, 

KOLKATA 

Leave 

application for 

CL on 6/3/23 

and RH on 

7/3/23 with 

SLP -reg 

Admini

stration 

Section 
   

947/

202

3 

28/02

/2023 
NIL DT 27/2/2023 

SULEKHA 

BEEVI C.S, 

M(J), 

CESTAT, 

CHENNAI 

Joining report 

after availing 

leave for 4 days 

EL-reg 

Admini

stration 

Section 
   

948/

202

3 

28/02

/2023 
NIL DT 27/2/2023 

ANITHA 

JAYAKUM

AR, SPS 

Joining report 

after availing 

leave-reg 

Admini

stration 

Section 
   

949/

202

3 

28/02

/2023 
NIL DT 27/2/2023 

SHENAJ 

BANO, 

STENO GR-

I 

Joining report 

after availing 

leave-reg 

Admini

stration 

Section 
   

950/

202

3 

28/02

/2023 

F.NO.CCU/ARS/FEBUAR

Y,2023/CESTAT DT 

27/2/2023 

O. P. BISHT, 

DC 

Request 

regarding 

vacancy 

position in r/o 

M(T) & M(J) 

zone wise-reg 

Admini

stration 

Section 
   

951/

202

3 

28/02

/2023 
NIL DT 27/2/2023 

SULEKHA 

BEEVI C.S, 

M(J), 

CESTAT, 

CHENNAI 

Revised EL 

application for 

availing LTC 

for the block 

year 2022 -reg 

Admini

stration 

Section 
   

952/

202

3 

28/02

/2023 

F.NO.50/2/2022-

AD.IC(CESTAT) DT 

21/2/2023 

S. 

BHOWMIC

K, UNDER 

SECRETAR

Online 

grievance No. 

PMOPG/D/202

2/0174138 of 

Admini

stration 

Section 
   



Y OF THE 

GOI 

Sh. Ritesh 

Kumar Pandey-

reg 

953/

202

3 

28/02

/2023 

CESTAT/AHD/PAY 

FIXATION/11/2016/87 

DT 20/2/2023 

UMA 

SHANKAR 

VERMA, 

DR 

Pay Fixation 

Order dt 

20/2/2023-reg 

Admini

stration 

Section 
   

954/

202

3 

28/02

/2023 
NIL DT 22/2/2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIGA

RH 

Forwarding of 

Sanction Order 

for Rs. 14,160/- 

under Sub 

Head-OE 

Admini

stration 

Section 
   

955/

202

3 

28/02

/2023 

F.NO 

2(5)/PF/SW/CESTAT/AL

LD/2022 DT 21/2/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Forwarding a 

letter in r/o 

Swapnil 

Tiwari, AR-reg 

Admini

stration 

Section 
   

956/

202

3 

28/02

/2023 

F.NO.04/CESTAT/HYD/P

K/18/46 DT 22/2/2023 

T.VISWA 

PRAKASH, 

DR, 

CESTAT,  

Forwarding of 

Resignation 

letter dt 

17/2/2023 of 

Sh. Perala 

Kapil, MTS-

reg 

Admini

stration 

Section 
   

957/

202

3 

28/02

/2023 

F.NO.CESTAT/MUM/GP

F/104 DT 20/2/2023 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

Forwarding of 

application for 

GPF 

withdrawal -reg 

Admini

stration 

Section 
   

958/

202

3 

28/02

/2023 

F.NO.PF/CESTAT/MUM/

RKS/2020/107 DT 

22/2/2023 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

Forwarding of 

original 

documents 

relating to 

allotment of 

Govt. quarter-

reg 

Admini

stration 

Section 
   

959/

202

3 

28/02

/2023 

F.NO.A-24(2)/LEAVE 

FILE/MS-DR/CHE/2021 

DT 27/2/23 

G. 

SHRIDHAR, 

SPS 

Forwarding of 

leave 

application and 

joining of Sh. 

Mohinder 

Admini

stration 

Section 
   



Singh, DR-reg 

960/

202

3 

28/02

/2023 

F.NO.01/CESTAT/BANG/

RBD DT 22/2/2023 

V.P.PANDE

Y, DR, 

CESTAT, 

BANGALO

RE  

Forwarding of 

pay fixation 

order along 

with service 

book-reg 

Admini

stration 

Section 
   

961/

202

3 

28/02

/2023 

F.NO.01/CESTAT/BANG/

PNR DT 22/2/2023 

V.P.PANDE

Y, DR, 

CESTAT, 

BANGALO

RE  

Forwarding of 

pay fixation 

order along 

with service 

book-reg 

Admini

stration 

Section 
   

962/

202

3 

28/02

/2023 

F.NO.PF/CESTAT/ADMN

/SUDH.A/TVU DT 

21/2/23 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

MUMBAI 

Vetting of pay 

fixation in r/o 

Sh. T. V. 

Unnikrishnan, 

SPS & Sh. 

Sudhakaran A, 

SPS-reg 

Admini

stration 

Section 
   

963/

202

3 

28/02

/2023 

NO.RHCB/SC 

CELL/2023/224 DT 

20/2/23 

REGISTRA

R 

(JUDICIAL) 

RAJASTHA

N HIGH 

COURT, 

JODHPUR 

SC Civil 

Appeal No. 

601/2023-reg 

DR(J) 
   

964/

202

3 

28/02

/2023 

GEXCOM/REV/MISC/31/

2020-REV-O/0 COMMR-

CGST-UJJAIN/5413 DT 

22/2/2023 

ABHINAV 

PANCHOLI, 

JC 

Request to 

provide 

certified copy 

of Final Order 

No. A/52138-

52139/2017-

reg 

DR(J) 
   

965/

202

3 

28/02

/2023 
NIL DT 21/2/2023 

K. JAMES 

VARGHESE 

Appeal Nos. 

ST/51028/2017 

and 

ST/51031/2017

-reg 

DR(J) 
   

966/

202

3 

28/02

/2023 

F.NO.44/ESH/DR/CESTA

T/KOL/16 DT 20/2/2023 

T.K.SARKA

R, DR, 

CESTAT, 

KOLKATA 

User 

credentials for 

new CIS 

Software -reg 

 

AR(co

mp)   

967/

202

28/02

/2023 
NIL DT 27/2/2023 

ANITHA 

JAYAKUM

Forwarding 

letter for the  

AR(co

mp)   



3 AR, SPS Article for 

Souvenir-reg 

968/

202

3 

28/02

/2023 
NIL DT 27/2/2023 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Matter released 

for relisting-reg 

PA to 

Registr

ar 
   

969/

202

3 

28/02

/2023 
NIL DT 20/2/2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIGA

RH 

In the matter of 

J&K Pigments 

Pvt Ltd vs. 

CCE , Jammu-

reg 

PA to 

Registr

ar 
   

970/

202

3 

28/02

/2023 
NIL DT 24/2/2023 

ASHOK 

DHINGRA, 

ADV 

Appeal No. 

E/10081/2013 

and Appeal No. 

E/11791/2014, 

constitution of 

Larger Bench-

reg 

PA to 

Registr

ar 
   

971/

202

3 

28/02

/2023 
NIL DR,CR 

Cause list for 

1/3/23 
PA 

   

 


